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STATEMENT OF THE RAILWAY CON-
VENTION COMMITTEE 

SHRI KALPNATH RAI (Uttar Pradesh): 
Madam, I beg to lay on the Table a copy (in 
English and Hindi) of the Statement showing 
action taken by Government on the 
recommendations contained in the First 
Report of the Railway Convention Committee 
(1985) on Action Taken by Government on 
the recommendations contained in the Ninth 
Report of the Railway Convention Committee 
(1980) on Cost of Operation of Railways 
(Staff and Fuel Cost). 

THE  BUDGET  (GENERAL)   1987 88 
—contd. 

THE DEPUTY CHAIRMAN.- We take lip 
further discussion on the Budget (General). 
Shrimati Jayalalitha Jayaram had not 
completed her speech yesterday. She may 
continue now. 

MISS     JAYALALITHA     JAYARAM 
(Tamil Nadu): Madam Deputy Chairman, I 
rise to thank you for permitting me to 
continue from where I left yesterday on the 
General Budget for 1987-88. By the way, I 
am 'Miss' and not 'Shrimati'. 

THE DEPUTY CHAIRMAN: Even Miss 
can be called as Shrimati. 

MISS JAYALALITHA JAYARAM;     I 
didn't know it. 

Madam, though not with deliberate intent, 
somehow it so happens that every time I 
speak on the General Budget, my speech also 
gets divided into Part A and Part B. Before I 
actualy come to Part B of my speech, which 
relates to matters of special interest to Tamil 
Nadu, I wish to wind up my remarks in 
relation to the allocation for Defence in the 
Budget for 1987-88. 

I was speaking about the marked reluctance 
generally displayed by parents in military 
service, to induct their progeny into the same 
service. It should be borne in mind by 
everyone that the military service is the only 
service where our yoths sign their own death' 
warrant at that time of joining the services. To 
top it all, they are thrown out of service at a 
comparatively much younger age, and 
especially when their family commitments are 
at the peak. These are a few of the important 
reasons for deteriorationin the quality of 
officers cadre. . This cannot improve unless 
military service is treated as a privileged ser-
vice, where the very best youth are given the 
very best, in return for their very best 
performance. 

With purely voluntary armed forces with 
an all- India composition, it is time that the 
Government made sincere efforts to preserve 
the Armed Forces as such, by attracting all 
the best talents from all over the country, by 
ensuring that all services in. Government, 
quasi-Govern-ment corporations are first 
made available, only to those who have, in 
their prime, rendered national service in the 
Armed Forces for at least six to ten years. 

I- suggest such a period because it can 
reasonably be expected that during this long 
period a person at an impressionable age, and 
with a staeady professional career can be 
expected to have imbibed a mature, 
disciplined, national outlook, and a code of 
conduct of selfless service. 

The proposals for side-stepping and 
reservations, as sugegsted just now, should 
not be allowed to be diluted and shelved, 
because of others imagining an inroad into 
their service seniority, promotions and 
privileges. Such a development will only 
pave the way for a further demoralisation in 
the youths of our country, win have served 
the nation by imperilling their own lives, and 
under extremely 'difficult strenuous 
conditions which have been spurned  and  
shunned by  others. 

I now make certain specific requests with 
relations to Tamil Nadu. The total Plan 
outlay of States and Union Territories has 
been fixed at Rs. 19,537 crores   for 
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[Miss Jayalalitha Jayaram] 1987-88.   A 
provision  Rs. 8,754 crores has been made 
next year for Central assistance for State and 
Union Territory plans. 

The second year of the Seventh Five-Year 
Plan is coming to a close shortly, and the 
State of Tamil Nadu will enter into the third 
year with an outlay of Rs. 1,250 crores. 
However, the Union Plann-ing Commission 
has assessed a resource gap of Rs. 86 crores 
for the State Government to reach this outlay, 
due to various factors. 

The most important point to be borne in 
mind is the loss of revenue to the State 
Government of Tamil Nadu of nearly Rs. 400 
crores, because of the introduction of 
prohibition from 1st January 1987 onwards. 
The introduction of prohibition has been 
widely hailed and welcomed by the women of 
Tamil Nadu. At the same time, it has caused a 
revenue loss to the State exchequer of nearly 
Rs. 400 crores. Bearing this in mind, I request 
the Government of Indira to release Rs. 86 
crores either in the form of special Central as-
sistance or advance plan assistance to enable 
the State Government of Tamil Nadu to 
overcome this resource constraint next year 
and maintain the momentum already generated 
in Plan performance, I request the Prime 
Minister, Shri Rajiv Gandhi who is also the 
Finance Minister; to kindly expedite the 
release of Rs. 86 crores to Tamil Nadu to 
make good the resource gap jn the Plan outlay 
for 1987-88. 

Next I come to the Basin Bridge power-
house project. The Basin Bridge power house 
project with an installed capacity of 90 MW 
has been shut down due to the fact that it had 
outlived its utility. It was operating under 
strained conditions causing puollution. The 
Government of Tamil Nadu has sent a project 
report for locating a gas turbine project in 
Basin Bridge as generating capacity at this 
load centre is considered essential to maintain 
stable power supply to Madras city. The 
Central Electricity Authority faas cleared this 
project from the techno-economic angle. The 
proposal has been submitted to the Pfenning 
Commission for their investment 

decision. The clearance of fuel linkage from 
the Petroleum Ministry is awaited. For the 
past one and a half years, the needs of 
Madras city have suffered for Want of this 
stabilised power generation from Basin 
Bridge. This project has been considered 
feasible for quick implementation. Therefore, 
J would request the Prime Minister who is 
also the Finance Minister to kindly look into 
this matter. 

Now, I come to the proposition for the 
establishment of a second atomic power 
station in Tamil Nadu. The question of 
establishing a second atomic power station in 
Ihe South has been under the consideration of 
the Government of India for a very long time. 
The site selection committee of the 
Department of Atomic Energy had 
recommended Kudankulam in Tirunelveli 
district as a possible site. The State 
Government has been pressing for an early 
decision on this recommendation. The 
Committee of Experts constituted to review 
the earlier recommendation of the site 
selection committee had also recommended 
Kudankulam as one of the Pro-mising site in 
the southern Region. Tamil Nadu is in the grip 
of shortage of power as It has Karnessed most 
of its viable hydro-power potential. There is 
also no gas resource available. Installation of a 
thermal power station poses problems because 
the required coal "has to be brought from 
distant coal fields. Installation of a second 
atomic power station in Kudankulam in 
Tirunelveli district will help to reduce the 
chronic power crisis in the State and I hope we 
will soon have a favourable response from the 
Prime Minister in this regard. 

Next, I come to the Sri Lankan Tamils issue.  
The  Tamil  Nadu Chief  Minister, Dr. M. G. 
R.    lias   urged    the    Prime Minister, Shri 
Rajiv Gandhi, to give immediate  attention  
and  initiate   an  all-out effort to stop the 
military action by the Sri Lankan   
Government   against  the  Tamil population   
there.  In  a telegraphic  message, the Chief 
Minister of Tamil Nadu, Dr. M.G.R, has said 
that the people of Tamil   Nadu have  been  
deeply  shocked at    decimation of    
thousands    of innocent Tamils In Sri Lanka 
by their own Government which     had  
unleashed the 



197 The Budget [10 MAR.  1987] (General) 1987-88 198 

Army and ordered strafing of predominantly 
Tamil-dominated areas such as Jaffna and 
Vavuniya during the past two days. The 
Tamils have been forced to flee to forests for 
shelter. This is further evidence that the 
Jayewardene Government is bent on solving 
the ethnic issue through genocide by 
exterminating! the Tamil race through military 
action. Therefore, I reiterate our Chief 
Minister's plea to the Prime Minister to 
initiate urgent action in this regard. 

Now, I come to the question of the Cauvery 
water dispute. As bilateral discussions with the 
Government of Karnataka held fct the instance of 
the Central Government had failed to produce 
any positive results, the Government of Tamil 
Nadu requested the Central Government under 
section 3 of the nter-State Water Disputes Act 
of 1956 to refer the dispute to a tribunal. The 
matter is pending decision with the 
Government of Indra. Settlement of the dispute 
is vital as the Cauvery is the mainstay of 
irrigation in Tamil Nadu and it is the only 
major river in the State. In this connection, I 
would like to refer to the Cauvery delta 
modernisation project. The Cauvery delta 
irrigation scheme is about two thousand years 
old and needs t° be modernised With a view to 
achieving equitable supply and maximising 
productivity. The scheme was proposed for 
World Bank assistance by the Government of 
India. The World Bank mission indicated that in 
the absence of the settlement of the Cauvery 
dispute, at least an assurance that adequate 
supply of water will be available for the 
project will be necessary for the purpose of pro-
cessing thr project. The Government of Karnatakt 
Was addressed for concurrence to the scheme. 
But Karnataka's concurrence is not 
forthcoming. The project does not contemplate-
any new uses of extension of ayacut, nor does it 
violate 'any provisions of the Inter-State 
Agreement of 1892 or 1924. It only aims at 
revamping the ancient system, to ensure equitable 
distribution of the available water, and to increase 
the productivity for each unit of water made 
available to the system. 

The Delta being at the tail end of the 
Cauvery basin, the project cannot cause any 
injury or adverse effect to 

the upper riparian States. The Govrrn-ment of 
Tamil Nadu has sought the intervention of the 
Government of India in securing the consent of. 
the Government of Karnataka to the Cauvery 
Delta Mod-ernisation Scheme. 

In this context, I am constrained to refer to 
the Karnataka Chief Minister Mr Ramakrishna 
Hegde's recent, speech in the Karnataka 
Legislative Assembly. Mr. Hegde stated that the 
Karnataka Government is planning to expedite 
the completion of construction of new dams 
across the Cauvery before the Central 
Government can intervene on behalf of Tamil 
Nadu, to settle the Cauvery water dispute between 
the two States. Mr. Hegde has stated that he 
expects the Central Government will soon take 
some action in response to Tamil Nadu's plea, 
and 10 he proposes to complete the 
construction of the new dams before the Centre 
can act. 

If the Central Government does not act 
speedily and intervene at once and if Karnataka is 
allowed to complete construction of its dams, 
even the little Cauvery water that is now 
available to Tamil Nadu will cease to flow into 
the State. Tamil Nadu will be totally cheated of 
its legitimate share of the Cauvery river water. 
Hence I request the Prime Minister to 
intervene at once, without further delay, 
"because intervention at a later stage after 
Karnataka completes work on its dams, will 
be of no use to Tamil Nadu. 

Finally, I come to the Telugu Ganga 
Project. At present Madras city is facing an 
acute shortage, acute scarcity of water. Even at 
the best of times Madras cannot provide its 
residents with copious supplies of water. While 
the average Delhite has about 218 litres of 
water a day, a res dent of Madras gets only 
60-70 litres in a good year. Even this dries up 
in a bad year, such as the present year. At the 
moment Madras city is facing an acute shortage 
of water supply. The perennial problem of 
Madras city could be solved 
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[Miss Jayalalitha Jayaram] once and for all 
time by 1990, if and it is a very big if the 
Telugu Ganga project to bring 15 TMC ft. of 
water to Madras is completed on time. The Rs. 
843 crore scheme has run into problems 
because a fierce dispute has broken out 
between Maharashtra, Karnataka and -Andhra 
Pradesh, the three States through which the 
Krishna flows, over whether Andhra Pradesh 
will be using more water from the river than it 
is entitled to, once the project is completed, 
and the contention of Karnataka and 
Maharashtra is that this will be in violation of 
the Bac-chawat Tribunal Award which 
allocated the Krishna water among the three 
States. The point of contention is not the 
supply of water to Madras to which all the 
three States have agreed to contribute. The 
Central Government has withheld its assent 
apparently on account of the apposition from 
Kamataka and Maharashtra, and three years 
after it was inaugurated by the late Prime 
Minister Shrimati Indira Gandhi, the Telugu 
Ganga remain into limbo. 

In the meantime, the 4.5 million inha-
bitants of Madras city are desperate for water. 
A frantic scramble for water has already 
begun and summer ha, just set in. We do not 
know how we will be able to survive and get 
through the scorching months ahead of us. 

On behalf of the 4.5 million inhabitants of 
Madras city I appeal to the Prime Minister to 
come to their rescue and expedite clearance 
for the Telugu Ganga project, so that this 
problem that has plagued Madras city 
perennially will be solved at least three years 
hence, from 1990 onwards. 

In conclusion, to sum up, I will quote one 
more maxim of Kautilya from the Chanakya 
raja Neethi Saastra. 

 

 

Utakhaathaan Prathiropayan Kusumi-
thaam shchinvan Laghoon Vardhayan 
Athyuchaan Namayan Pruthoon Vidha-
layan Vishleehayan Samhathaan Theek-
shaan Kantakini Bahiinibhamayan Swa-
aropithaan Paalayan Maalaakaara iva 
Prayogakushalo Raajye Chiran Thisha-thi. 

- This means.. 

SHRI V. GOPALASAMY (Tamil Nadu): 
Why is Chanakya very much in your mind? 

MISS JAYALALITHA JAYARAM : 
He holds good even today and he will 
hold goad even centuries ahead. I will 
explain it later, let me first complete my 
speech. This  means that that  ruler 
stays long in power who acts like a skilled 
gardener, rehabilitating uprooted ones, 
watching the brooming ones, strenthen-ing 
the weak, bending down the too tall ones, 
weakening the excessively strong ones, 
separating the clustered ones, trimming the 
thorny ones and protecting the ones that have 
come up by themselves. Now you understand 
why I am quoting Chanakya. 

SHRI V. GOPALASAMY : Which de-
finition applies to your party, you must say 
that also. 

MISS JAYALALITHA JAYARAM : In 
this context I must say that our Prime 
Minister is already doing an excellent job of 
gardening. He has already become a skilled 
gardener, exactly on the lines suggested by 
Chanakya and were Kautilya alive today, I 
am sure he would shower his blessings on our 
young Prime Minister in approval of our 
youthful mastery over the intricate art of 
statecraft. 

SHRI NIRMAL CHATTERJEE (West 
Bengal): And adopt it as his own. 

MISS JAYALALITHA JAYARAM I Why 
not? 
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1 end with the prayer : May our Prims 
Minister's skill as a gardener grow with each 
day, and may a million flowers bloom in the 
garden of Shri Rajiv Gandni, which happens 
to be India, our nation. Thank yon. 

LEADER OF THE HOUSE (SHRl 
VISHWANATH PRATAP SINGH): A 
thorny one. 

SHRI SAT PAUL MITTAL (Punjab,. A 
thorn in the flesh. 

MISS JAYALALITHA JAYARAM : 
Who? Me? 

SHRI KALPNATH RAI (Uttar Pradesh): 
They are a thorn in the flesh. 
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SHRI    M.    S.    GURUPADASWAMY 
(Karnataka): Madam Deputy Chairman, when 
Shri Rajiv Gandhi for the first time took the 
responsibility of the Finance Minister, I 
thought he would set a new pattern direction 
to the economy. I thought having taken the 
two onerous responsibilities, one 
responsibility as the Prime Minister of India 
and the other as the Finance Minister of India, 
he would not forget at least what he was 
remaining is, the reference to the 21st Century 
and the shape of things to the coma after the 
end of this century and that some sort of 
indication would be given in this Budget 
towards that pointer. 

After he presented the Budget, I have 
come to this conclusion that as Prime 
Minister he has become ineffective and 
as Finance Minister he has become ineffi 
cient • because of the growing burden of 
dual responsibilities. I do not want to 
condemn charge in the reins of control 
in midstream. It has been done by other 
colleagues. I would say only this much 
that it is an act of sheer immaturity to 
change the Finance Minister -I am holding 
brief for him on the eve of the Budget. 
That apart.... , 

SHRI      VISHWANATH PRATAP 
SINGH; Madam. Shri Gurupadaswamy is 
such a nature politician and Parliamentarian 
that he should know that the Gov-rnment 
functions as a whole and these distinctions 
have no meaning anywhere. 

SHRI V. GOPALSAMY: It is in the 
opinion of the country, not only in the 
opinion of Shri Gurupadaswamy 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra): Madam, I would 
like the hon. Member to speak about the 
Budget. He is just making a political 
statement. 

SHRI M. S. GURUPADASWAMY: You 
hear me first., 

SHRI VITHALRAO MADHAVRAO 
JADHAV; It is the fundamental right of the 
Prime Minister. It is not necessary to pass 
undesirable remarks which are not true, 

SHRI V. GOPALASWAMY: You should 
be ready to get the brickbats. 

SHRI M. S GURUPADASWAMY; before 
the ushering of the dawn, the Sun has set. 
That is what I see in the predicament of the 
Prime Minister introducing the Budget as the 
Finance Minister of this  Country. 

I have tried to find out the main thrust or 
the message- in the Budget if there is any. I 
consider that the Budget is a very important 
instrument which should eonvey to the people 
of India in that direction we are going 
whether we are going and what are our 
policies goals. Whether the Budget provides 
strategies to    realise    these      policies.   I    
do not 
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[Shri M.  S. Gurupadaswamy] find any 
message worthwhile in the Budget. If at all, I 
find this message, which is a Very dismal 
message—save more,  borrow more,    invest 
more and produce less. 

SHRI    VITHALRAO   "MADHAVRAO 
JADHAV:    Prduee more also. 

SHRI M. S. GURUPADASWAMY; This 
is the message of this Budget. The Budget 
has no distinctive character. There is no 
dynamism of any sort in it. It is not 
meaning Or purposeful in its goal or 
its strategy Madam, I find one thing, 
throughout the budget, that is, fiscal profli 
gacy and economic promiscuity if I may 
say so. Take the case of the public sec 
tor. If you look at the performance of 
the public sector, you win find thero is no 
improvement of the role that is envisaged 
in the plan. It is claimed that the perfor 
mance of the central public sector has been 
the best in the year 1985-86 as they made 
an overall net profit of Rs. 1,199 crores 
which is the highest figures achieved 
so far. That is an increase Of Rs. 291 
crores over the previous year. But 
this increase in profit has to be jud 
ged in the light of the following sec 
tors.     

(a) The investment in the public sector 
enterprise increased by Rs. 7,550 crores 
and reached the figure of Rs. 50,341 crores 
in 1985-86.. 

(b) The pre-tax profit of Rs. 2,199 
crores is derived from operational income 
of Rs. 925 crores and non-operational 
income of Rs.   1,274 crores. 

(c) The prevision for tax, however, 
declined from Rs. 1,189 crores to Rs. 1.000 
crores, that is, by about Rs. 189 crores. A 
large amount of net profit increase by Rs 
291 crores is mainly due. to the savings in 
the income tax which is Rs.   189 crores. 

(d) Dividend declared    is only Rs.  15 
crores more as corpared to 1984-85. 

(e) There is a steep fall in the export 
earnings from Rs. 5,831 crores to Rs. 3,799 
crores, that is, by Rs. 2,032 crores. Tins is a 
fall of 34.85 per cent as compared with the 
previous year.   Yet 

the percentage of share, capital employed 
has come down to 144.38 as compared to 
150.58 in the previous year and 166.32 
was the highest reached in 1981-82. 

(g) Percentage of turnover to capital 
employed came down steeply from 304.30 
to 217.91 in the petroleum sector and from 
180.50 to 14.32 in the case of consumer 
goods. Similarly, in the case of contracts 
and constructor^ this percentage has come 
down from 167.65 to 134.47. Yet the 
percentage of gross margin capital 
employed came down to 19.23 as compared' 
to 20:30 in the previous year. Similarly, 
percentage of gross profit to capital 
employed came down to 12.34 from 12.72 
in the pre-vious year: 

1.00 P.M 

(i) Out of the total profits of Rs. 3,856 
crores, Rs. 1931 crores came from Oil and 
Natural Gas Commission alone and another 
Rs. 194 crores came from Indan Oil 
Corpoiation which together accounts for 
more than 55 per cent of the pre-tax profits. 

(J) The loss incurred by loss making 
enterprises is very significant. The loss 
incurred by loss making enterprises, (90 
enterprises in all) increased from Rs-1110 
crores made by 92 enterprises in the 
previous, year) to Rs   1,656 crores. 

Madam, this is the story of the public 
sector. Coming little more further, the plan 
has envisaged certain contributions, fixed up 
certain targets for the public sector for 
financing plan schemes and plan programmes. 
Each year of the Seventh Plan has been 
divided for this purpose On the whole, 
according to the Seventh Plan, the public 
sector enterprises have to provide 53 per cent 
of the resources needed for development and 
47 per cent to be financed through the Budget. 
But what is the picture? The picture is, in the 
year 1985-86, according to the plan, the 
public sector should have generated 60 per 
cent of the resources for the planned 
development and 40 per. cent should have 
come from the Budget  but in fact, 
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the budgetary support was 66 par cent 
and support from public sector 34 per 
cent. In 1986-87, the budgetary sup 
port should have been 53 per cent 
and the suport from the pub 
lic sector 48 per cent. But in 
reality,   the      budgetary support 
was 63 per cent and support from public 
sector was 37 per cent. In 1987-88, the plan 
stipulated budgetary support of 46 per cent 
and support of public sector 54 per cent but 
seeing the past experience, perhaps you can 
conclude that this target will not be fulfilled 
next year also. My poinl is the public sector 
industries are not playing their envisaged role 
in the plan. In spite of the fact that adminis-te-
red prices have been hiked in the past the 
products produced by the public enterprises, 
the resources generated for financing the plan 
development far far from satisfactory. Public 
Sector, Madam, as you knew, suffers from 
iniffieiency, lack of planning, lack of control 
over expenditure and lack of quantity and 
high cost. The Prime Minister says mat we. 
are moving forward. HOW are we moving ror-
ward? The public sector is very important and 
he has referred to public sector enterprise in 
his speech They should occupy th,, 
commanding heights of cur economy bue in 
reality, they are going down and this position 
is being taken over by the capitalists, the 
private interests, the monopolists in the 
country and the public sector industries are 
being sidelined. Therefore, where a the 
indication in the Budget that the pubiic sector 
enterprises will be reorganised, strengthened, 
streamlined, their efficiency increased, so that 
they can generate resources for the Plan? 
There is another area where—many friends, 
have already talked about it—we are. 
concerned and that is the area of deficit 
financing. This is the Achilles' heel of our 
economy. During the entire Plan period there 
is one common feature and trend. No Plan is, 
therefore, without deficit financing of some 
sort or the other. From the First Plan till the 
Seventh Plan deficit financing has been 
resorted to by the Government on a large 
scule without regard to any observance of 
norms. I have got the figures here. In the First 
Plan it was provided that Rs.  3350 mil- 

lion was to be deficit. In the Second Plan Rs. 
9480 million; in the Third Plan Rs. 11330 
million; in the three Annual Plans Rs. 10060 
million; in the Fourth Plan Rs. 29,629 million; 
in the Fifth Rs. 27.300 million; in the Sixth 
Rs. 50,000 million and in the Seventh Plan 
Rs. 140,000 million. These have been the 
provisions made in all Plans. But they have all 
been exceeded. I have got figures. I do not 
want to go through them. Every limit fixed in 
the Plan for deficit financing has been 
exceeded. The result is very obvious. This 
year the Budget disclosed an outstanding 
figure of Rs; 8,285 crores by way of overall 
budgetary deficit. It was estimated earlier at 
Rs. 3,703 crores. This is 3.5 per cent of the 
DP, three times the 1.1 per cent long-term 
fiscal policy which was placed before by my 
friend. Mr. V. P. Singh, last year. For the year 
1987-88 the Finance Minister has left a gap of 
Rs. 5,688 crores which, in due course, is 
bound to increase, if past experience is any 
guide. In the Sixth Plan the total uncovered 
gap—I am giving only this figure—for the 
entire Plan period of five years was Rs. 5,000 
crores against which the actual came to be Rs. 
15,684 co-crores. In the Seventh Plan, the 
total amount of deficit financing envisaged is 
Rs. 14,000 crores, as I have already said, out 
of the aggregate resources of Rs. 1,80.000 
crores, that is, the total investment in the 
Seventh Plan. As against this, the actual 
deficit for the three years including the year 
1987-88 has been Rs. 18,910 crores. This is 
against the total, as I said, of Rs. 14,000 
crores provided for in the Seventh Plan. So, 
the limit has been ex-cedeed. In India, 
Madam, inflation is mainly cost-push and not 
demand-pull though inflation can be caused 
by various factors like supply, demand, 
money supply etc. Here it is cost-push and 
that is mainly responsible for inflation. But 
whatever it may be, the fact remains that 
inflationary pressures exist in our economy 
and it has been in existence throughout the 
period. Madam, the Prime Minister and, I 
think, some colleagues here have mentioned 
that this can be absorbed . This can be 
absorbed because there is a huge stock of 
foodgrains in the country,  and  these  
foodgrain stocks can 
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look after any increase in the price level of 
essential commodities.  But may I remind the 
House, may I remind my colleagues here, that 
there have been foodgrain stocks all through 
and it is not as if we have foodgrains stocks    
available just now? They were there in the past 
also. Then Madam, it is also said that there in-
built capacity in our industry which is not 
utilized. So, it is said that if there is any demand 
increase, this spare capacity in industry can be 
utilized to meet the increase in demand and this 
can contain the prices and price level.   Again 
may I say, Madam, that      the      sick        
industries        have been in existence for long in 
this country and the sickness of industries is 
growing at an alarming scale and,    according 
to the latest figures, there are nearly    two lakh  
sick  industrial  units  in  the country today and 
there is no diminution or decline  in industrial  
sickness? That apart, coming back to my earlier 
point, we have surplus capacity in industry and 
this surplus  capacity  in  industry  some  say  
can meet any eventual    increase  in demand. 
This  argument does  not hold water  because, 
again I would like to say,   we have built  in this  
country  surplus      capacity all along the years 
and this surplus capacity is also not because of 
lack of demand as  such,  but because of various  
factors like lack of working capital, lack of spa-
res,  lack, of components,  lack of      raw 
materials and the policies of the Government 
like the system of controls   and the like and all 
these were responsible largely for the  spare 
capacity existing in     our * industry.   
Therefore,   Madam,   this   argument that any 
increase in demand which may lead to 
escalation in prices can be met by  utilizing the 
spare capacity does not hold good.  When I am 
on the subject of deficit financing, Madam. I 
would like to say that I thought that the Prime 
Minister would cry a halt to deficit financing 
and bring about some stability in the price level 
in  the country  and put  an end to the 
inflationary.spiral of all these years. It is not so. 
As you know, budgets has produced deficit 
financing. Deficit financing has produced  black  
market black money   Today we have become 
helpless, increasingly  helpless,  how  to  tackle   
this 

black money, the parallel market, black \ 
market, the operation of racketeers and 
profiteers. We do not know the way out at .all. 
We 'do not even know how much money is in 
the black market. The black market has 
established its sway, its sovereignty over the 
economy. Unless the financial and budgetary 
policies are changed, radically, the inflationary 
potential that has been built, the inflationary 
pressures that are operating in the economy, 
cannot be contained, cannot be curbed. This 
will have inevitable effect on prices; it is 
inescapable. For the last one decade, price rise 
has been near-about 6 per cent; that is, the 
wholesale price rise has been 6 per cent. 
Consumer price rise has always been higher. 
This year, it is estimated, the wholesale price 
rise will be about 6.5 per cent or so and the 
consumer price level may reach 9.2 per cent, 
may be touching 10 per cent, two digits. If this 
happens, we are going to suffer. In spite of 
your anti-poverty programmes, in spite of your 
various plans to alleviate poverty and 
unemployment, the poor sections of our society 
are going to suffer. Their purchasing capacity 
is being increasingly  affected. 

Coming to the purchasing capacity affected 
by the depreciation of the rupee, the other day 
I was reading a report in the press about the 
fall in the rupee value. Perhaps you are aware, 
Madam, that our debt liability is increasing 
every year, particularly 'India's commitment 
to international "agencies, to pay back our 
debts. India's repayment liabilities to the 
International Monetary Fund against the loan 
of 3.5 billion SDRs taken from them has 
increased by over 50 per cent, as the rupee has 
sunk low in relation to foreign currencies. 
You know, India had contracted to borrow 
from the IMF in November 1981. 5 million 
SDRs. But actually between the period 
November 1981 to April 1984, we drew only 
3.9 billion SDR. The rupee equivalent at the 
prevailing rates of exchange for SDR on the 
various drawals dates amounted to Rs. 
4,162.1 crores. Repayment of this loan 
commenced 42 months after the first 
instalment was drawn in November 1981. 
Between June 1985 and January this  year,  
we  have repaid  500  Bullion 
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SDRs which in terms of rupee, came to Rs. 
740 crores. The balance repayable .is 3.4 
billion SDR which is equivalent to Rs. 5,621.5 
crores according to the prevailing rate of 
exchange in January this year. This is 
equivalent to Rs. 16.53 per SDR. In June 1985 
when we paid the first instalment, the 
exchange rate was Rs. 12.42 per SDR. The 
latest instalment of 93.75 million SDRs cost 
the country Rs. 152.5 crores at the rate of Rs. 
16.27 per SDR. The balance of 3.4 billion 
SDRs ,xemains repayable would required us to 
ray Rs. 6,361.5 crores less 740 crores already 
incurred leaving! a balance of Rs. 5.621.5 
crores against the total receipt of Rs. 4,162.1 
crores between November 1981 and April 
1984. In terms of rupees, this is an extra 
burden of. a very substantial amount. With this 
deterioration in the rupee value, obviously we 
are facing a very dangerous predicament. The 
debt liability and the interest liability will be 
increasing because of the depreciation in the 
value of the rupee. It is also a fact that the 
purchasing capacity of the common man Is 
being eroded. There may be increase in rupee 
income. But that increase is not commensurate 
or proportionate to the erosion of the 
purchasing power of the common man. In this 
context, there is no way of correcting 
distortions in the economy. They are already 
disturbing the economy to a great extent. One 
of the major con-' sequences of this has been 
that egalitar-ianism or equality which we have 
been talking about so much has been 
sacrificed. The Prime Minister was waxing 
eloquent about socialism. He was quoting his 
grand father. I think his grandfather was a 
socialist. But the grandson is not. He is just 
quoting his grandfather's words, phrases and 
sentences. Nothing moire. With this 
depreciation in the value of rupee, you are 
disturbing the equilibrium, if at all there is 
equilibrium, in the market. The disparities in 
income will increase. There will be increasing 
concentration of economic power in the hands 
of a few. You have to admit that you cannot 
remedy this in an inflationary situation 
however good your intentions may be. Your 
intentions may be wonderful. What is relevant 
is performance and the benefit 

which will' accrue. Looking from this point of 
view. I say egalitarianism in your economy is 
very much eroded, very much affected and 
there is bound to be disparities and inequalities 
in income and wealth. Besides it will also 
increase the high cost of production. Already 
you know the input-output ratio is increasing. 
In 50s it used to be 3:5. Now it is 6:5 with this 
high cost economy" which is the direct result 
of mismanagement, misdirection of funds and 
abnormal inflation and reckless expenditure 
and growth of non-developmental expenditure 
in the economy, we are creating a serious 
situation, we are taking the country to a brink. 
And I started by saying that this budget 
indulges in reckless fiscal profligacy. I say 
reckless expenditure, extravagant expenditure. 
With this kind of economy naturally poverty 
and unemployment cannot be eradicated Your 
anti-poverty programmes have not made any 
dent on the poverty and unemployment of the 
country. They are not going to be effective. 
There has been no coordination of various  
beneficiary-oriented programmes, poverty 
alleviation programmes and development 
programmes either in the rural areas Or the 
urban areas. And there has been no monitoring 
and no enforcement. You are weak. The 
instrument of enforcement in this country have 
become very, very weak. Th bureaucracy has 
become a burden, a menace in our economy. 
With this inefficiency in the economys with 
this built in inefficiency in the country you 
want to achieve social change and economic 
transformation. I have got a few figure to show 
how our poverty is being tackled. The Prime 
Minister was very eloquent on this. For his 
benefit may I say a few figures. In 1956 the per 
capita availability of pulses was 70.3 grams per 
day. But in 1986, instead of increasing, it has 
come down to 40.6 grams. Of course, in 
between, that is in 1980, for example, it had 
gone down to as low as 30.9 grams which was 
worse. Similarly, the availabi-. lity of cotton 
cloth has come down from 15.2 metres in 
1964-65 to 10.8 metres in 1984-85. 

AN HON. MEMBER:   Now the polyester 
cloth is there. 
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SHRI M. S; GURUPADASWAMY: You 
have not seen the villages.... (.Interruptions) 

SHRI VITHALRAO MADHAVRAO 
JADHAV: I am a khadi-wearing man. But 
sonic of the people from your party never 
wear khadi. 

SHRI  M,  S GURUPADASWAMY: . I 
am afraid you have not visited the villages    , 

THE     DEPUTY    CHAIRMAN:     Mr. 
Jadhav, you are going to speak after him. 
You can reply then. 

SHRI M. S .GURUPADASWAMY: The  
per  capita  availability  of  cereals  .. 

THE DEPUTY CHAIRMAN; You have to 
finish now. You have taken all the 40 
minutes. There, is only one minute left for 
adjournment. I hope you will finish within 
three or four minutes. 

SHRI   M.     S.     GURUPADASWAMY: 
The per capita availability of cereals has 
increased as compared to 1956. But it is very 
marginal as compared to 1979. From 431.8 
grams, it has increased to 437.5 grams in 
1986. Public distribution of foodgrains has 
come down from 14.8 per cent in 1980 to 
11.8 per cent in 1986. 

AN HON MEMBER: Because people are 
buying from the open market, 

SHRI M S. GURUPADASWAMY: Then 
why don't you abolish this? Why do you 
make a big claim that the public distribution 
system has been streamlined and 
strengthened? Don't claim that and I will 
agree with you. 

Madam, lastly I want to say something 
about ihe unemployment. I will give, the 
unemployment figures and I am done. Be-
cause of the paucity of time I do not want to 
go through the whole thing. The latest figures 
of unemployment relate to 1985. In 1985 the 
total number of- people unemployment 
according to registers in employnunt 
exchanges is 23,915,000. This does not reflect 
the rural sector.    Most of 

the  people   who   are  registering  in  these 
changes.are from the urban sector. 

Finally, Madam may I end by saying that 
this budget does not have any purpose, any 
meaning? It is devoid of all purpose. It was 
expected that the budget would be sound and 
healthy. It is far from it. As a result of this 
budget, I am sure the economy is going to be 
in a bad shape, worse, shape than what it was 
and we have alredy destroyed the sanctity of 
the budget by resorting to open budgeting. I 
thought open budget means something else. 
Now today it is an unending budget throughout 
the year. All the year round we are having 
budgeting by instalments. There is no end to it 
at all. There have been intermittent budgets  in 
this country. It is most unfortunate. It should 
not be done. It is against fiscal discipline. It is 
against budgetary norms.. While we want to 
demystify the budget to some extent, we do 
not want to destroy the sanctity of the budget 
in this country. We must preserve the sanctity 
of the budget. The Prime Minister and the 
previous Finance Minister have done a grave 
Wong -in following what we may cail an open 
door policy in budgeting in this countrys 
which is most unfortunate. 

THE DEPUTY CHAIRMAN: The House 
stands adjourned for lunch and win meet  
again at 2.30 PM. 

The House reassembled after lunch      at 
thirty three minutes past one of the clock. 

The House reassembled after lunch at 
thirty-two minutes past two of the clock 

The  Deputy   Chai/man   in  the  Chair 

THE DEPUTY CHAIRMAN: Mr. V. M. 
JADHAV SHRI VITHALRAO 
MADHAVRAO JADHAV: Madam Deputy 
Chairman, I rise to support the national 
Budget which has been presented by our 
Prime Minister. This is a - historic moment in 
India that for the third time, the Prime 
Minster has presented  the  national  budget. 

 It is the most dynamic Budget. It is a 
Budget      which      can      be    called      a 
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nation-building Budget. I remember once 
Pandit Jawaharlal Nehru said on 13th 
October 1952: 

A nation cannot progress if it merely 
imitates its ancestors. What builds a nation 
in the productive  inventive and vita]  
activity. 

So    I look at this Budget 
from that point of view. Unfortunately, my 
senior friends from the Opposition, Mr. 
Gurupadaswamy and tie-fore him Mr. Nirmal 
Chatterjee could not see anything good in the 
Budget. When we look towards the Budget, 
we must find out what were the revenue 
receipts in 1985-86, in 1986-87 and what are 
the expected revenue receipts in 1987-88. If 
we do that, we wil| find that the revenue 
receipts in 1985-86 were of the order of Rs. 
27,919 crores; in 1986-87 they were Rs. 
29.944 crores; in the revised budget of 1986-
87, they were Rs. 33,853 crores, and for 1987-
88 it is estimated that the revenue, receipts 
would be of the order at Rs. 36.688 crores. Is 
it not progress? There is an increase in the 
revenue, receipts from 1985-86 by Rs. 2,025 
crores, and -ccordina; to our revised esimates, 
the increase is Rs. 2,835 crores in 1987.-88 
and our Budget estimate gives the figure of 
revenue receipts at Rs. 36.688 crores for 
1987-88. They were talking about del cits. 
Here also I would like to give the picture of 
deficits. In the year 1985-86 the deficit was 
Rs. 5,565 crores in, 1986-87 the figure was 
Rs. 7.155 crores and the revised figure was 
Rs. 7.233 crores, and in 1987-88 it is expected 
to be of the order of Rs. 6,742 crores. This 
means, the deficit is decreasing. 

When we. see the capital receipts, there 
also, we see the progress which has been" 
made. In 1985-86. it was Rs. 16.763 crores. In 
1986-87 it has increased to Rs. 19,236 crores 
which is more by Rs. 2473 crores. The revised 
figure for 1986-87 is Rs. 18.190 crores which 
is less thin the. estimated figure by Rs 966 
crores. In 1987-88. the amount of canity 
receipts estimated is Rs. 20.566 crores which 
is more by Rs. .2.376 crores. Therefore, I 
would request the hon Member to see 
something good in the Budget. In this Budget 
whicii has been presented by our 

hon. Prime Minister, a major boost has been 
given to industrial development, agricultural 
development and rural development. This is 
the need of the hour lndia needs, these things 
for its economic development. 

Then, I would like to refer to the percentage 
of revenue receipts from various, sources. This 
comes from—internal bor. rowings—17 per 
cent; externa] assistance —only 4 per cent; 
other capital receipts— 8 per cent; deficit—8 
per cent; customs duty—18 per cent; excise—-
23 per cent; corporation tax—5 per cent and 
income-tax —4 per cent. These are the various 
sources from where the money comes. How is 
the money spent? The figures have been given 
here. Central Plan—21 per cent; State and 
Union Territories Plan assistance—12 per 
cent; Payment of interest—, 15 per cent; 
Defence—17 per cent Subsidy—8 per cent; 
non-plan expenditure— 12 per cent; Share of 
States—13 per and non-Plan assistance—2 per 
cent. This-is how the money is spent 

Then. let us take, the gross tax revenue. In 
1986-87 it was Rs. 30,869 crores. As per the 
revised estimates, it has gone up to Rs. 
32,671 crores, which means it has gone up by 
Rs. 2,000 crores. ln 1987-88, the estimated 
figure is Rs' 36,917 crores which is Rs. 4,300 
crores more. In regard to total non-tax 
receipts, in 1986-87 it was Rs, 26,537 crores. 
The revised figure is Rs. 27jS86 crores, 
which means it is up by Rs. 1200 odd- crores. 
It is estimated that in 1987-88, this will 
increase to Rs. 29,543 crores, that is by Rs. 
2,100 crores  more. 

Now, Madam, I would like to point out the 
deficiencies in the Budget. I would request 
,the hon. Finance Minister to make more 
provision for. agricultural and rural 
development. Out of the Rs. 62,000 crores 
provided for in the Budget, how much you 
have allocated for agriculture? This is very 
important. The amount allocated for 
agriculture is Rs 912 crores; for rural 
development:—Rs. 1651 crores; irrigation and 
flood control—Rs. 167 crores. This makes up 
a total of Rs. 2730 crores. When we take into 
account the total spending in the rural sector, 
including energy, rural industrialisation) 
various programmes  for the Scheduled 
Castes,     tho 
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Scheduled Tribes and other weaker sections it 
comes to about Rs. 10.000 crores I would 
request the Government and the hon. Prime 
Minister, as well as our ablest Minister of 
State for Finance, Shri Janardhan Poojari that 
we should change the pattern of preparation of 
the Budget. We should see that, the major 
share goes to the rural areas and only the 
remaining to the urban areas. This is because 
70 per cent of the population lives in the rural 
areas and only 30 per cent in the urban areas. 
Rural areas account for 95 per cent of the 
geographical area and urban areas only 5 per 
cent. So, this is the question °f 'haves' and 
'have-nots'. Now the time has come when we 
must change our thinking pattern. We must 
see how rural people can be benefited more 
and more. Of course our Prime Minister has 
taken a decision about diversification of 
industries from urban to rural areas and that is 
a good thing. 

The other deficiency is about providing  
less  amount   for  irrigation  purposes, which 
is only Rs. 167 crores.   Right from the First 
Five Year Plan to the Seventh Five Year Plan 
the total amount that has been  spent' on 
irrigation  comes  to only Rs. 42,000 crores.   
Irrigation is an import-tant   factor  for   getting  
more  output   of foodgrains   The foodgrain 
production has gone up because of better 
irrigation facilities and providing of fertilizers, 
but still we have spent very less amount on 
irrigation.    Through you Madam, I would like 
to   request  the  Finance   Ministry  to  see that 
the on-going projects of irrigation all over the 
country are completed very soon. Especially   
in  Maharashtra  today  we  are having only 12 
per cent irrigation facilities If all dams are 
constructed, all sources are tackled, the total 
irrigation may come to only 30 per cent.      So 
we require a very large amount for irrigation.   
For that purpose, you please make a five-year 
compact programme  of completing     all  
irrigation projects.   If the projects are delayed, 
the cost will also increase and it will be a na-
tional loss.     So more emphasis has to be laid 
on irigation. 

Coming to agriculture, agriculture is my 
favourite subject.    I would like to remind 

the hon. Members what Pandit Nehru said on 
27th July 1963, just ten months before his 
death. He said that I am all for industry, I am 
all for steel plants and all that. But I do say, 
agriculture is far more important than industry. 
Agriculture is more important and when we 
look to agriculture the major problem of agri-
culture is irrigation facilities and the other 
problem is giving remunerative price to the 
farmers. These are two important aspects of 
agriculture. Our farmer, though he. is not 
educated, he is very skilled farmer and it is 
only becaus; irrigation facilities were created 
and fertilizers were provided that our 
agriculture production yield has gone up. Here 
I would describe some of the figures given in 
the Economic Survey Let us look to the 
foodgrain production. In 1976-77 the foodgrain 
production was 111.17 million tonnes. In 1977-
78 . it was 126.41 million tonnes. In 1978-79 it 
was 131.90 million tonnes and the maximum 
'foodgrains production was in 1983-84 when 
the season was more favourable all over the 
country, we received better rains. Although we 
did not receive good rains this year, our farmer 
could still produce 151.50 million tonnes of 
foodgrains. This has become possible because 
we have created better infrastructure in 
agriculture. 

Now, some of the hon. Members were 
criticising that bur economy has deteriorat 
ed but I do not know on what basis they 
are, saying so. If we look to the entire 
economy of the nation, the national gross 
product at 1970-71 prices, in 1977-78 it 
was '8.7 per cent in 1978-79 it was 5;8 
per cent, in 1979-80 when we were not in 
power, it was minus 4.7 per cent and right 
from 1980-81 it has again increase to 7.4 
per cent. This year it is expected to be 
4.5 to 5 per cent. That means the na 
tional gross product is constantly increas 
ing and that is the greatest 
achievement     of    6ur Government. 
Coming        to agricultural        production, 
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when Janata Party was in power in 1979-80 
it was minus 15.2 per cent. Otherwise it has 
constantly been increasing. In 1980-81 there 
was an increase of 15.6 per cent and in 
1983-84 it was 13.7 per cent. In 1984-85, it 
was just a very meagre decrease of 0.9 per 
cent. This year also 1 per cet increase is 
there inspite of the fact that 14 
meteorological divisions out of 35 are facing 
severe drought. This is the picture about 
national  economy. 

Then again coming to the fertilisers, my 
friend has said that the production of fer-
tilisers has gone down.    I do not understand 
which figures he has taken. The production 
of nitrogenous fertilisers in 1979-80 was 35 
lakh tonnes  and in  1986-87, it is 63 lakh 
tonnes. That means that fertiliser production 
has gone up by more than 80 per cent. For 
phosphastic fertilisers it was 11.5 lakh tonnes 
in 1979-80 this year it has gone upto 23 lakh 
tonnes. For potassic fertilisers the figure was 
6.1 lakh tonnes; it has now gone up to 9 lakh 
tonnes. The total NPK—known as the   
Trimurti" in agriculture—was 52.6 lakh 
tonnes in 1979-80; this year it has gone up to 
95    lakh tonnes.     As an agriculturist I 
know that our agricultural production boost 
is due to irrigation and fertilisers.     Of 
course high yielding varieties have also been 
introduced.   More than 62 million hectares 
of land have come uhder high yielding 
varieties of agriculture.    . The development 
of irrigation potential and its      utilisation     
have also gone up, though    the spending    
on irrigation is very low. 

Now we coine to the import of edible oils 
by STC.    In   1978-79, we spent Rs. 480 
crores on import of edible oils; in 1979-80, 
Rs. 617 crores; in   1980-81, 516 crores; in 
1981-82, 450 crores; in 1982-83, 

507 crores and in 1983-84 and  1984-85, again 
it has gone up very high—Rs. 1319 and  Rs.   
1123   crores   respesctively.   But this year we 
have taken special measures and it has again 
come   down to just   Rs. 489 crores.   This is 
given in the Economic Survey.   From that 
point of view we have given a very strong 
infrastructure to our Indian agriculture     when 
we     think about what we have done in other 
sectors. I would like to suggest that unless 
spending on a very concentrated scale is done 
in the rural sector, India cannot progress.  I 
want to remind you, Madam, that   when you 
were a Congress MLA there was    a Congress 
Convention held at Mahabalesh-war.    Shri  
Y.B.   Chavan  was  the  Chief Minister of 
Maharashtra then.       In that Convention,   a  
decision  was   taken    that agro-industrial 
societies will be created in Maharashtra.      
From that day till today, we could instal 75 
cooperative sugar units in Maharashtra and 
about  15 to 20 cooperative spinning mills.   
Since we have to create an agro-industrial base 
in the rural areas. whatever raw material is   
available in the rural sector can be used for     
the finished products and we can create more 
employment there. Otherwise the bureaucrats  
and  some of  the people sitting  in the 
Sachivalaya wil] just allot some projects to 
Bombay, Bangalore, Calcutta and Madras.    
Progress of Bombay is not the progress   of   
Maharashtra.     Progress      of Delhi is riot the 
progress of India.    From that point of view.    I      
would     request through you. Madam the 
Finance Ministry and  the  Industry  Ministry 
that  hereafter please  Put- a complete ban      
on setting 

up industries in - urban areas. You must give 

licences only for rural areas, to the 

industrialists who ar- prepared to go to the 

rural sector.     It is the need of 
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the hour and we must create employment in 
the rural  areas. 

Coming to exports, this year 17 per cent 
more export is there and the trade deficit is 
lower by Rs. 1000 crores. This year;s 
allocation of Rs. 800 crores for education is 
quite high as compared to Rs. 352 crores in 
1986-87. This year more than 3.2 million are 
benefited by rural  development. An outlay of 
Rs. 310 crores is being provided. The total 
Plan outlay for the Department of Rural 
Development will exceed Rs. 3,000 crores in 
1987-88. This compares well with the total 
Sixth Plan outlay of about Rs. 3,600 crores. I 
am not going into the details because, while 
making the various tax provisions the Prime 
Minister has already said that the deficit will 
come down to Rs. 5,600 crores or  something 
like  that. 

Now, Madam, I would like to stress some 
of the problems of Maharashtra which are 
very important. The first thing is this: 'In this 
House we had unanimously adopted a 
Resolution for the creation of a Statutory 
Board for Marathwada, Vidarbha and the rest 
of Maharashtra, and the Maharashtra 
Legislative Assembly and Council, when you 
were a Member of the Assembly, had adopted 
a resolution that a Statutory Board should be 
created. But I do not know what is the main 
bottleneck. You know and I also know but I 
cannot explain it here. Therefore, I request the 
honourable Home Minister or the Prime 
Minister to please declare the Statutory Board 
for the development of the backward regions 
of Marathwada and Vidarbha regions, which 
is a very genuine demand of the region for the 
last twenty-five years. It should not be 
delayed further as otherwise it will worsen the 
situation further. 

Another thing is, a permanent plan to fight 
the drought conditions must be prepared 
because we find that after an interval of two 
or three years we are having very  severe  
drought    in    Maha- 

rashtra. We know what is the total rainfall in 
Maharashtra, what is the total available water 
there and how it should be distributed. Proper 
management of water, conservation of 
environment and conservation of forests 
should be done on a war footing and we must 
fight the drought. About one-third of Maha-
rashtra is facing drought which it normally 
faces every year, because 91 talukas come 
under the permanent drought zone. Therefore, 
all irrigation projects which are on going and 
which are lying, with the Central Government 
for want of sanction must be cleared as early 
as possible, All irrigation dams must be 
completed within a period of five years. Then 
only a 30 per cent potential wil] be created, 
which is otherwise just  12 per cent today. 

Madam, all the sugar factory projects in 
the cooperative sector which are lying with 
the Centre for want of licence must be 
cleared. Just today, one of my friends. Mr. N. 
C. Puglia, made a Special Mention that the 
new sugar policy has come to kill the farmers 
of this country. The cooperative sector is the 
main sector of industrialization for the 
farmers and so it should be changed. In the 
cooperative sector you must make a 
provision and 1,250 tonne capacity sugar 
units should be given there. For private in-
dustrialists you can make a provision for 
2,500 tonnes or 5.000 tonnes capacity which 
we do not mind. But, as far as this is 
concerned, I request the Government to 
please discourage giving licences to private 
industries. 

Madam, an agro-industrial infrastructure 
must be created for the Whole State and the 
entire country. 

Then there is the question of conversion of 
State highways into national highways. The 
proposal has been sent by the Maharashtra 
Government' long back. In my region six 
State highways are to be converted into 
national highways. But everytime we get 
stereotype answers that because of constraint 
on resources Government cannot undertake 
this work. I request you to please remove the    
const- 
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raints. make resources available, undertake 
and complete the work of conversion of these 
State highways into national highways. 

Lastly there are the on going railway 
projects-conversion projects from medium 
3auge to broad-gaue. I am not going 
into the details because my colleague or 
1 will speak about it while on the rail 
way budget. But the on going railway 
' projects, which are concerned with the 
national economy, must be completed as 
early as possible.    - ,   .. 

Thank you very much Madam. 

PROF. C. LAKSHMANNA (Andhra 
Pradesh)  Madam Deputy Chairman, I rise to 
speak in this great House, a House which 
represents the interests of the States. Madam, 
as you are aware, it is the Council of States 
and, therefore, it is the bounden duty of each 
Member, whether he belongs to this side or 
that side, to safeguard the interests of the 
States. That should be the prime concern of 
any Member. If that is the prime concern and 
if there is definite evidence, not based upon 
the reports ra the newspapers which are 
supposed to be anti-Congress as alleged by 
one Member there, not even based on the 
analyst of economists, but on the basis of re-
cords, on the basis of the Plan documents 
themselves, then, I think in this House all the 
people should be ready to accept that this 
Covernment is trying to take away the 
legitimate share of the States vis-a-vis the 
Central Government. 

Madam, I would like to draw the attention 
of the Memers to two documents. One is the 
Budget at a Glance of 1987- 

, 88 and the Second one is the Budget at a 
Glance of 1986-87. If we have a glance it 
these. Madam, it is evident that there has 
been, as per the allocations, as per tha 
statement made with regard to how the rupee 
goes, a reduction of 3 per cent of the total 
expenditure 'which goes to the State. I would 
like to prove this with facts. In the year 1986-
87 the State and U. T. Plan assistance has 
been 12 per cent, and in the current year also 
it is 12 per cent.     That means there 

• is no change. I am prepared to accept for 

the argument sake. Then the nou-Plan 
assistance in the year 1986-87 was 3 paise 
which is 3 per cent, and in the current year it 
is only 2 paise or 2 per cent. Then, about the 
subsidies, assuming that the subsidies are only 
for the States and the Union Territories, it was 
8 per cent in the previous year and in the 
current year also it is 8 per cent.  

Then, coming to the share of taxes, when 
my colleague on this side of the House made 
a point yesterday, there was a furore, people 
started shouting at him. All that he said was 
that by certain taxation policies which were 
adopted by the Government, this year the 
legitimate share of the States had gone down; 
nothing more, than that. He did not go into 
the details because, perhaps, he did not have-
that as a priority item. But that is a different 
matter. I am only drawing the attention of the 
House to the fact that the share of taxes in he 
year 1986-87. was 14 per cent, and in the 
current year it is 13 per cent. Therefore, when 
we see the accounts that have been submitted, 
the plan documents of the two years, the two 
Budgets, one Budget presented by the Raja 
Vishwanath Pratap Singh and the other 
presented by Maharaja Rajiv Gandhi, rajas 
raja we find that there has been a definite 
decrease in terms of money allocated, the 
way money goes to the States vis-a-vis to the 
Union Government. In his Budget speech Mr. 
Vishwanath Pratap Singh had stated that as 
much as 51 per cent.... 

 
As I was mentioning, in his. Budget speech 

he did make a mention that 51 out of 100 
rupees would' go to the States. But in this 
year's Budget, even taking into consideration, 
perhaps, the transfers to the States and the 
Union Territories given for Centra] and 
Centrally-Sponsored schemes-even these 
have been taken into account  and perhaps 
when Mr. Vishwa- 
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[Prof. C. Lakshmanna] nath Pratap Singh 
made his speech,    he 

Even if that is taken this year, it will be 3.00 
P.M. 
was having this in his mind, at least 3-4 per cent 
less. Therefore, 3- ' 4 per cent less number of 
rupees which So to the States have to be funded. 
What is the situation? We are saying that this 
year there is a need for increasing food stocks 
and agricultural production. ln fact, one of the 
spokesmen of the Congress economic policies, 
who is having the possibility of even adorning 
the Finance chair said, why people talk about 
deficit, why are people worried about deficit? 
We have got productive capacity, potential for 
producing more in foodgrains and we are 
already producing more Similarly there is a 
potential in human resources which are not 
utilised. If we utilise all these things, it is bound 
to have a good impact rather than bad impact as 
expected by the economists of the country. They 
are mistaken. The Opposition people have got 
vested interests, according to everybody. So, 
this is the position. If any one of the Members is 
having any less faith in the document presented 
by you yourselves it is upto you. I am only 
quoting not a word more, not a word less from 
the official document of the two years—Budget 
at a glance. Therefore, when the States are 
expected to increase and help the coun-  try in 
the agricultural production, with the industrial 
output of their own in the small-scale sector etc., 
how do you expect them to function effectively? 
We have to take also one more factor into 
consideration in looking at the allocations made 
for the Centre versus States. This also has to 
take into acc6unt the largeses which have been 
very generously announced by the Prime 
Minister whenever he went to such States which 
are of vital importance, States which go to polls, 
the States which matter; for instance, Jammu 
and Kashmir, for instance, West Bengal, for 
instance, Kerala, for instance, Punjab and also 
for instance, Haryana. I do not know how to 
take that into account. Having taken even those 
largesses -which ihe Prime Minister thought it 
fit to announce on the spur of the moment, whe-
ther they are plan or non-plan etc., still nobody 
is able to tell, after monthg peo- 

ple were not aware exactly what are the 
allocations of. those largesses which were 
announced. That is beside the point. My point 
is only simple that there has been a slash in the 
share of the States which is their legjrimate 
right. This Government and even the previous 
Governments have been progressively 
reducing the share of the States. I do not want 
to go into the historical data and prove how in 
the beginning of the planning period and in the 
year in which we are now living there has 
been a gradual and sometimes steep fall in 'the 
allocations that have been made for the States 
vis-a-vis. the Union Government. Therefore, I 
do not want to go further. This is one aspect of 
the Budget which I tried to place before the 
House with the facts as they are. 

Next would like to go to the finance aspect 
of the Budget. I think the talk of defence 
budget is something which scares everybody. 
I would like to quote what the Prime Minister 
said towards the end of his speech. He says : 
"The Budget estimate for Defence in 1987-
88 is Rs. 12,512 crores. This has naturally 
cast a heavy burden on our Budgetary 
resources, but the House will agree with me 
that -Re compromise is possible where coun-
try's defence  is  concerned." 

Yes, I fully share the sentiments of the Prime 
Minister and of the country that country's 
interests should not be sacrificed. But a look at 
the allocations made for the Defence Budget 
and the way i» which it has been galloping into 
whopping proportions is the one which should 
cause concern to everybody who is interested in 
the well-being, integrity, unity, • everything of 
this country. Even if we have to maintain from 
those ideate, 1 think, each one of us have to 
open out-eyes and look at it. I would like to 
share some things with the House. Now, it is 
very interesting to have a little look at the 
defence budget, because this is one item where 
everybody does not want, to speak. Everybody 
feels if he speaks, it will go against the patriotic 
concern. 1 would like to make it clear that I am 
no less patriotic than anybody else in the 
country. But at the same time, I would like the  
House and the country to have 
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a critical look at trie defence budget and. then 
come to rational conclusion. What does it teach 
us? What are the lessons that we have drawn 
from such budgets? How are we to proceed 
further on the basis of those lessons? As you 
are aware the budget that has been shown, 
namely, Rs. 12,512 crores is with adjustments 
and if we take without adjustments the figures 
are bound to go to Rs. 13,438.77 crores. That 
means the budget that has been allocated for 
defence is much more than what has been 
staled and this constitutes almost 6 per cent a 
little more than 5.5 per cent of the GNP and 
this constitutes 17 per cent of the total 
expenditure for the current year, just 4 per cent 
less than the total Central plan. Central plan 
which is supposed to look after all the 
Ministries, the development, poverty 
alleviation welfare, growth and what mot for all 
those Ministries put together, the entire pianos 
|21 per cent as per the document. 'Budget at a 
glance' which is given to us, whereas defence 
budget alone constitutes 17 per cent. We have 
to have a look at it. This is, of course, 32 per 
cent of the non-plan expenditure and there has 
been 43.1 per cent more than what it was last 
before year and it is 25 percent more than it 
was last year. This is the quantum jump which 
has taken place in the defence. But this could 
have been perhaps justifiable if all this is meant 
to do things for which it is meant to be done. 
Out of this, 31 per cent is going for the pay and 
allowances and pensions and so forth-The rest 
of it is going to the services as such. Out of 
this, what is important is Rs. 4,000 crores have 
been set aside more than double or double the 
amount that has been set aside for the rural 
develop, ment. Out of this then another Rs. 200 
crores for defence enterprises. Out of this Rs. 
4,000 crores, Rs. 1,000 crores are for Air 
Force, Rs. 700 crores for Navy and for fleet 
augmentation and so on and so forth and about 
Rs. 700 crores for Army' and about Rs. 680 
crores for defence factories and Rs. 106 crores 
tor R&D and Rs. 500 crores for service hous-
ing. Therefore, here comes the sang, the 
amount that has been allocated for de-femce 
budget. I would like only to show how 
sometimes we indulge in expenditure which 
are- not needed and which! are unwarranted. I 
would only take     one       example.     This     
is     a 

document which is authentic and out of this., it 
is shown that we will be purchasing from 
Garreti and Dormers about 200 Dornier aircraft 
for defence, that means for Air Force, for 
ONGC and for Vayudoot. What is the' history 
of this aircraft? The huge amount that has been 
put is for purchasing things from outside and 
how sometimes,' these purchases tend to be a 
burden oh the shoulders of the Indian citizens 
who are already stooping, who are already 
groaning. Fifteen aircraft were delivered. I 
think seven of them are absolutely down within 
the period the negotiations have gone on. They 
are down not because of operational 
deficiencies but because of basic defects in the 
engine itself. I would like to read out because 
trus is a very important thing and 1 do not want 
to quote off-hand. You will agree with me that 
in respect of engine failures, the engine 
numbers have been given. They arc 39101, 
39090, 39111, 39086, 39100, 59014 and 39123. 
Due to over-tempera-ture,. high ITT cannot be 
classified as due to any operational deficiency 
on the part of the pilot but by and large due to 
sensitivity of the engine, even the slightest 
variations in ITT which would not be the case 
normally from Ihe reliability point of view. As 
already stated in my D.O. letter, I would like to 
reiterate that the failure of Garreti engines we 
have been having are mainly attributed, to poor 
design features and are material problems. For 
the same reason, I took a little time of the 
House as I wanted to cite only one example. 
There had been discussions in this House. 
.There had been discussions in the other House 
as to how several other projects of similar 
nature have also been thrust on the country. I 
do not want to go into those details. 1 do not 
want to take the valuable time of the House 
because the- House is aware of this fact, the 
country is aware of this fact. Now, if a 
substantive number of these aircraft are for Air 
Force, of some of them are for Navy, for 
ONGC and also for Vayu-' doot, imagine, the 
type of waste which-was indulged in the name 
of strengthening modernising and making 
effective use of our armed forces, of our Army 
of our Navy and of our Air Force." A time has 
come when the cloak of secrecy, the cloak of 
confidentiality, and the cloak of sensitivity 
cannot be taken to keep the poor 
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[Prof C. Lakshmanna] Indian citizens in 
darkness. A lime has come when We had to 
share with him things. After all, every citizen's 
patriotism is as great as that of any other 
person in the country. Therefore, why should 
we doubt the integrity of a person, of the 
Indian citizeng and take him into confidence, 
and if that is to happen, I am , they will rise 
with one voice and tell, look, you be very 
careful. When you are costing us dur sweat 
and blood, when you have to contribute, 1 
would like to state on this point that this 
country has never been let down by the 
common man, this country has never been let 
down by the people at large because, today 
people contribute as-much as 22 per; cent to 
the GDP through savings. How much was it in 
the year 1950? Just 22 per cent. II. has.now 
risen to 22 per cent. That means. every citizen 
of this counlry, poor Or rich more particularly 
poor, has stood up to the test and wanted his 
country to be great, to be prosperous, to be 
progressive? to be developed and to be strong. 
Therefore, he has tightened his already slinder 
belt and he has been contributing, a fact which 
Shri V. P. Singh and Shri Poojari have, gloated 
over and commended in the Budget Speech 
and in the other speeches on the floor of the 
House. Therefore, when the citizen of the 
country is prepared to contribute his mite, in 
spite of his difficulties, if the Government in 
power wastes the citizen's hard earned money, 
it is a sad day for the country. Therefore, the 
time has come when we should examine not 
merely the expenditure of various Ministries, 
but even the expenditure of the Ministry of 
Defence. 1 would like to add only one 
sentence on Defence before I go to other 
equally important things. 

The defence of country is a reflection of the 
external affairs policy of the country. We see 
the failure of the Government in its External 
Affairs policy, when seen not in isolation but 
in conjunction with that of Defence. How 
much has it failed? It has failed to create the 
nesessary conditions of amity with oin 
immediate neighbours on whom alone we 
have to spend-huge amounts. Therefore, if we 
had succeeded in our Foreign Policy;   that 
would have  reflected  in  our 

Defence Policy. If we had succeeded in our 
Defence Policy, that would have reflected in 
our Foreign Policy. The problem, is the 
different Ministries of our Covern-ment 
function independent of each other and very 
often there was no coordination among them. 
There have been several such occasions when 
there was no coordination between Ministries 
like Home Affairs, External Affairs, 
Information and Broadcasting and so on, 
resulting in situations where the Union 
Government had to face difficulties, the Union 
Government found itself in a tight corner. 
Therefore, I plead that while nobody grudges 
that we have to be defence-minded, we should 
also be offensive in our External Affairs 
policy, to convince our younger brothers 
across the borders in different countries. that 
we do not have any evil design or intention, we 
should carry conviction, I do not want to 
politicise this; otherwise, T would have given 
example how in "periods of rigour the bogey 
ol" one country or the other is shown to us. 
Like in election time when they find the going 
tough, suddenly they flauni before us different 
kinds of the bogeys. I do not want to 'say more 
on that now, I do not want to tax the time of 
Ihe House* I only want to warn Government, 
there has to be^ a realised apprisal of the 
Defence budget    of thiscounlry. In      
this . connection,      would only like to draw 
the attention tion of the Government to one 
agency of the Government itself, viz. the Com-
ptroller and Auditor General, what he has to 
says that Defence budget, Defence allocation, 
has been squandered, has been wasted, in 
injudicious purchases, infructuous expenditure, 
production losses, cost escalations, arising on 
account of delayed decisions and finalisations 
of the deals. This is not what I am saying. This 
is what an important wing of the Government 
itself, a wing which oversea the expenditure of 
the country, says. Therefore, I plead with the 
Prime Mini-nil Finance Minister, the Ministe.' 
ol' State for Finance and other Ministers in the 
entire Government, kindly to bestow attention 
on these factors. If you had bestowed attention 
on these factors, perhaps you would not have 
had to divert to this extent, to this large extent,    
am- 
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ounts which are legitimately due to    the 
common man, to the poor man.  to    the 
marginal man, to the man who is suffering.     
Only this morning, my good friend, the  
Minister of Labour. Mr. Sangma said that 90 
per cent of the labourers in -the agricultural   
sector   are   drawing   amouuts less than Rs   
350/- per month which   is less than  the amount 
for deciding      the poverty line.      The figure 
of Rs. 6,448/-per year per family is the poverty     
line limit.     That means that all these people 
are stiil  suffering under the poverty line. 
Therefore,  the  money  which  could have gone 
to them has been diverted for   this unproductive 
expenditure, has been diverted  for this useless 
expenditure.     There-lore, I would like to 
request the  Union Government to have  a 
second look and to come forward with more 
realistic appraisals of their foreign policies, of   
their defence policies and other policies which 
are in conjunction with one another and which 
are not in, isolation. 
Having said this, Madam, I would like to come 
to the question of deficit.   Quite a few 
Members have already said about the 
seriousness of the situation into which we have 
landed with   deficit financing.    I have enough 
number of quotations      to quote from the 
economists  and I    have an equal number of 
quotations to    quote from the national Press.      
But my good friend, Mr.  Salve,  who spoke 
yesterday, has already put a premium on my 
statement.      He said that all these economists, 
all   the   papers,    the   national Press, are 
against   them,   that  everybody   is   againsl 
them.      He also went to the extent     of citing 
one gentleman, with whom I have absolutely 
no agreement at all, for having said that the 
Budget is insidious. He cited that gentleman 
and I would like to quote that  gentleman only,  
and  I won't  quote anybody else, to prove my 
point    subsequently.   I think  this quotation is 
worth-mentioning because he said that it is iri-
ddious.    He has said like this :  accla iming 
Mr.    Gandhi's      role in  bringing about an  
unsurpassed    and momentous revolution in 
fiscal  thinking in   1985  which   is   Please     
listen carefully    compared   to     Prescient 
Reagan's policies." What  a comparison!    
What    a    compli--ment; I think the House 
will come     to 

its own conclusions.     So, if my    good friend. 
Mr. Salve, had pointed out    this and said, 
"Look,   This gentleman is making Mr- Gandhi's 
position very difficuler I could have understood.    
But he      did not think it fit  to mention things      
like this   which put Mr.   Gandhi in    brackets 
with   Mr.   Reagan     whose      conservative 
and   capitalist-oriented   budget    and fence 
stances we all know.      But      Mr. Salve 
thought it fit only to   speak against the national 
Press, against the economist-, and also against 
that gentleman for    not supporting two small 
clauses; that is what he  said.      Therefore.  I 
would  like      to say that the deficit has jumped 
and jumped to enormous proportions.     Last 
year. Mr. V. P. Singh, in whom I have some 
faith—let  me  be very   frank about it— and 
Mr. Janardhan Poojari, whom I consider to be a 
hard-working Finance Minister, said,  "Look.    
Of this    deficit      of Rs. 3.650 crores, we will 
try    to contain as much as possible."     And in 
spite   of the best intentions it shot into, Rs.  
826* crores.      Now, Mr. Rajiv Gandhi as the 
Finance Minister presents a deficit of Rs. 5688 
crores-and says—there is a big saying—and I 
would like to quote him from his own speech; 

The deficit is high, and I don't like it.      I 
have decided that the deficit in the budget 
estimates for  1987-88  shall not be exceeded." 
I will not go to the extent, as my friend went, 
of describing Mr.    Rajiv    Gandhi as  King 
Canute.      I think the     House knows about 
the story of    King Canute.. He goes to the 
shore and tells the tides: Go back.      
Unfortunately, the tides don't listen.     I want 
him to be not a       King Canute.       If he said 
that the deficit will not increase, for the sake 
of this country—not for  the  sake   of      Mr.     
Rajiv Gandhi or for the sake of the Union Go-
vernment—for the  sake of  the   country, for 
the sake of the poor man who      has been  
groaning due to  rise  in  prices,    do it.      I 
have information with  me  as    to what  are  
the items in which prices  have gone up. 
according to the consumer price index:  this   
is  the   latest.       If you   want, I  can  read   
onl   what the  various  items are.     I do not 
want the common man to suffer.    Therefore,     
I somehow wish that the  wash  of Mr.  Rajiv    
Gandhi   conies 
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[Prof. C. Lakshmanna] true that the deficit 
does not increase, that it will be contained. The 
only thing . is—there is a saying that if wishes 
are horses, hopes are liars, but I  want this 
adage to be proved wrong for the rake of the 
country. Whether it will be proved wrong only 
the Budget next year will be able to tell the 
story, because last year and the year before the 
last when the deficits were going up and when, 
with our little knowledge of the economy, I 
admit, we told that it is very difficult to contain 
the deficits, we were told; you do not have 
access to the facts; we have access to the facts; 
you don't have a proper understanding of the 
situation, we 'have a proper understanding; 
therefore, the deficit- will not go up. But still 
the deficit went up. Therefore, I still wish that 
one swallow shall make a summer. I hope it 
will come true and the deficit will not go up. 

The deficit has been galloping. But 
Mr. L. K. Jha. the noted economist, 
Chairman of the Economic Reforms 
Commission and Adviser on Economic 
Affairs to the Prime • Minister, at one 
point of time, and as per the newspaper 
reports, an aspiring Finance Minister, 
told on the floor of the House and out 
side; Why are the people worried about 
the deficits? We have got the agricul 
tural potential. I would only like to 
draw the attention of the entire House 
to one fact about agriculture. In 1983- 
84. if I remember correctly, we went up 
to   156  million   tonnes. And subse- 

quently it went down, and the year next they 
said; we will come to 150 million tonnes. But 
it was hovering around 147 million tonnes. 
And the Prime Minister this year conveniently 
did not mention about it.' Therefore, it must 
somewhere around it. That means that the 
potential has been going down. 1 have a paper 
circulated to me by the farmers' society. This 
does not .belong to the opposition. Some 
Members of Parliament are Members there. It 
has categoricaliy stated how the sugarcane 
production has gone down and how pulses, 
oilseeds, etc. are hating • problems. We have 
been talking about the great thrust we are 
giving to agriculture.   But 

figures speak otherwise. I am not surprised if 
there is no sufficient thrust on agricultural 
production and if the agricultural production is 
not going up. I am taking oaly two years. I am 
not going too much in the past. Let us live in 
the present and immediate past because that 
will be best for us to have examples, ln 
agriculture, excluding research, the allocation 
for the year 1986-87 was Rs. 480 crores and 
the revised estimates were 4S4 crores. And 
now with our great thrust and with our 
intention of good potential, we have allocated 
only Rs. 460 crores. This is the agricultural 
thrust. This is the thrust by which we are going 
to increase our agricultural production. With 
the food-for-work programme, perhaps more 
number of people will be drawn into the 
employment net. We will make them more 
satisfied and they will contribute to country's 
production. So, it will be a beautiful design 
coming before our eyes. But the facts are 
otherwise. For the year 1986-87, the budget 
estimate was Rs. 81 crores and it came down 
to Rs. 82 crores. The budget for agricultural 
research was Rs. 561 crores. The revised 
estimates were Rs. 560 crores and for the 
current year it is 551 crores. Then we would 
like to use the surplus manpower which is 
lying there. What is the position in food and 
civil supplies? It gives a different story. In the 
year 1986-87, the amount for food was 91 
crores. The revised estimates were 89 crores. 
The allocation in the current year is 70 crores. . 
You can draw your-own conclusions. 

For civil supplies, the budget estimates are 
15 crores. The revised estimates were 20 
crores. The current allocation is 12 crores. If 
any of the economists from within the ruling 
party tells me that they are basing their 
optimism on the basis of the intentions of the 
Government ag shown in the budget, then I 
have got serious doubts about their 
authenticity. There are still economists who 
believe that they will create miracles.- They 
have not achieved anything realistically. 
Perhaps by miracles they may achieve. 

My next point is about rural development 
which has been much talked about. There is 
one thing for which all of     us 
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speak. Most of the Members in this House and 
in the other House and people from all walks 
of life have a rural base. I still remember that 
coming from the lower middle class 
agricultural family, I used to read through the 
chimney in my House. I have comes up from 
that agricultural cadre. Therefore, I understand 
what the problem is. Therefore, when we talk 
about rural development, we should vibrate. 
But the figures do not, unfortunately, tell the 
same - story. While we jump ra our Defence 
allocations by so much, -we do not think that 
there has to be a war fought. a war fought 
against pestilence, a war fought against 
poverty, a war fought against employment, a 
war fought against the hungry stomach and 
joblessness. That does not get the war-footing 
because those hungry, empty-stomached 
individuals who are groaning under the pover-
ty line according to the Labour Minister 
himself, they do not matter. They are dumb 
stock, I do not want to call them animals 
because they are vibrating human beings. 
Therefore, I would like to prove with facts 
how... (Time bell rings) If you permit me, I 
will speak. Otherwise. I will not. I will leave it 
to you. 

THE DEPUTY    CHAIRMAN:     Two 
minutes more.      It doesn't matter. 
PROF. C. LAKSHMANNA: I would like to 
prove. You start with the same (housing 
scheme for the Scheduled Castes and the 
Scheduled Tribes and the weaker sections. Mr. 
Vishwanath Pratap Singh allotted Rs. 125 
crores and expected to yield 1.5 lakh houses. 
And Mr. Rajiv Gandhi talks with a vision as to 
how shelterlessness is a menace, a scourge 
and so on and so forth and allots Rs. 125 cro-
res but expects 10 lakh houses to be built. I 
calculated. Do you know what will be the cost 
of one house; It is Rs. 1,250 we can build a 
house with Rs. 1,250 anywhere in this 
country, T think. we would have achieved the 
most miraculous innovative experiment in 
house-buikl-ing. Even G. D. Naidu's scheme 
of things which was supposed to be revolu-
tionary, which was presented,' if I remember 
correctly, to Pandit Jawaharlal Nehru  as a 
solution for the   housing 

problem, even his housing scheme did 
not have such a low investment and 
inputs. Therefore, whom doss this Go 
vernment want to tell that they mean 
business with regard to providing sheleter 
for the shelterless? I do not know. 
Then take the IRDP. I had told ear 
lier that the amount has come down by 
25 per cent, and we have not even tou 
ched the fringe of the million fancies 
which have to be brought under the fold 
by the IRDP as per the record of the 
speeches with us of Mr. Vishwanath 
Pratap Singh, of the President and Shri 
Rajiv Gandhi. If that is the case, how 
do we expect to cover 3.2 million families 
with the meagre allotment of Rs. 310 
crores? As I told earlier, it has come 
down by so much. And even with the 
larger outlays they could not go any 
where near the figures. About the 
NREP also, it was Rs. 673 crores in the 
previous Budget. Now It has come 
down to Rs. 480 crores. And still we 
want to create a broad base of employ 
ment for those people who have been 
pushed into the unemployment market. 
In the entire 7th Plan. If T remember 
correctly, 22.8 million people have to 
be brought under employment avenue. 
If that is the goal—we will be now in 
the third year of the Plan—I do not 
know how we will be really achieving 
that. (Time bell rintgs) I could not 
tell about the other poverty alleviation 
programmes. Madam is a little harsh 
on   me... 

THE DEPUTY CHAIRMAN; Not at all.      
I have given you more time. 

PROF. C. LAKSHMANNA: Th fore, I 
would only end- by appealing to the Finance 
Minister" who is present here that you please 
look into these and some of the other areas 
where you have to really help. Please help 
them and give a new slant to the poverty-
alleviation programmes. 

The Vice-Chairman, (SHRI M. M. 
KAUSHIK)   in the Chair] 

Then and then alone, there may be solution 
for this country's problems. Thank you. 
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SHRI BHASKAR ANNAJI MASODKAR 
(Maharashtra): Mr. Vice-Chairman, Sir, I rise 
to commend and to bring to the notice of the 
House and through it to the whole nation the 
appreciation and overall acceptance of the 
budgetary proposals presented by the Prime 
Minister as the Finance Minister of the 
Congress Government. I am saying this with 
some purpose and I refer to the Congress and 
Congress Government with added purpose. 
For, I believe. Sir, that every time the fiscal 
year dawns and it must dawn every year in the 
life of the country, that the budget is 
presented in a democratic set up, which is an 
accountable set up, an opportunity is offered 
to the party in power to evaluate and 
rededicate itself to its own basic philosophy. 
And equally an opportunity is offered to the 
people. at large of knowing and scrutinising 
the plans and programmes and policies as 
well the philosophy of the party in power. 

Sir, budget in modern economic theory is a 
high index of statecraft and sociologically is a 
powerful means, and I say so with some 
emphasis, of effecting social changes, a 
means of effecting social engineering. While 
it proposes a definition for future 
development, at the same time it releases 
forces that would effect social dynamism and 
change. My suggestion therefore would be 
that every hon. Member of this august House 
should offer an exercise of constructive 
political nature and peep behind the thorny 
thickets of facts and figures, to which many of 
the Members so far referred. 

Sir, I will try in my humble way, if 
possible to define and present to this House 
the clusters of bloom that lie behind these 
high otherwise and economic statements. Our 
effort should be to reach to the core and find 
out both mundane and super-mundane 
matters which come to us in the form of bud-
getary or fiscal proposals. 

I have heard, Mr. Vice-Chairman. with rapt 
attention some of the speeches- and the last 
speech which paints a picture of 

gloom. But I want to say that it docs no justice 
to the plans and projections made by the 
budget itself. Let us not forget  that piecemeal 
we really destroy the whole. Our effort should 
be, therefore, to take the budget as a whole to 
collate every part of the budget and to see the 
picture whether -it is of buoyancy or 
otherwise. Those who are engaged in drawing 
upon the budgetary proposals and budgetary 
resolutions may not be conscious of the far-
reaching efforts for, they are concerned with 
"now" as the last speaker said. But those who 
are the framers of such budgets are concerned 
not only with "now" but also "hereafter." 
Budget, therefore, in my humble view should 
be approached not only as an economic 
document, which primarily it is but as a high 
agenda of cultural change. This should be 
more emphatic while such Budgets are parti-
cularly presented by the Leader of the House, 
by the popular Prime Minister, who by mass 
mandate represents the popular faith. 

That gives me an opportunity to look back 
because, as I said, I will bring to the House 
the cluster of hope and buoyancy that this 
Budget presents. As a country, 'India had been 
plagued by certain problems like that of 
poverty and social drag and out of that, our 
coisci-ousness about political pragmatism 
affecting and shaping the fiscal policy had 
always been influenced. I go back to some of 
the early years. May I refer to the first speech 
that was made by the hon. Finance Member in 
1947-48, while presenting the Budget to the 
House. He then said, and reminded the House 
and the nation of the first problem that faced 
file country, by pointing' out that there was, 
and there is, a growing disparity between "the 
wealthy class" and the "vast multitude of 
poverty-stricken mas ses." From .1947-48, we 
can go ON to the period of a decade when the 
philosophic voice of Pandit Nehru as the 
Finance Minister and the Prime Minister 
referred to the poignant fact and making 
touching references to it as available in the 
Finance Minister's speech made on February 
28,  1958. He said- 
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"Last year my distinguished    predecessor in 
this office presented a Budget statement 
which in some respects   was unusual and 
which involved substantial additions    to 
taxation.    '-Some    novel taxes were 
introduced  and  an attempt was made to bring 
about gradually   a reorientation of the tax 
structure      of the country.     I believed then,    
and I believe now, that this was right direc-
tion for us to travel and that we should 
continue   to   pursue  this  path.       With 
experience we may no doubt make changes 
here and there and advance    further in that 
direction, hut I think that the major steps that 
we had taken last year have to continue.     
The times we live in and the problems    that     
our country has to face do not permit   a static 
or complacent approach or any avoidance of 
the burdens which inevitably accompany an 
attempt to advance with some    speed.    Our 
objective    of striding  peacefully     and  co-
operatively towards  the  realisation     of a 
socialist pattern of society also    prevents      
us from things or acting    along the old 
grooves or seeking some present respite by 
slowing down or halting development. While     
we should    always     be   prepared to 
reconsider the    methods   we adopt, should 
this become    necessary, we have to strive 
with all our strength tor  our pla_nned 
development by conserving al! our    
resources,    increasing: production and  
trying to ensure  progressively a more 
equitable distribution.. and thus to raise the 
standards of the great mass of our people." 

These words rightly reverberate and echo in 
this House, and. Sir, find a rightful worthy 
mention in the speech made by the Prime 
Minister even now. I want to refer to another 
speech exactly made after a decade or more 
again, by the illustrious Prime Minister as the 
Finance Minister, just presenting t9.70-71 
Budget Madam Gandhi in whom the whole 
country had pinned its faith, and who battled 
ever against the forces of oppression and 
poverty, stated thus I quote: 

"It is  generally accepted that social, 
economic  and political   stability is  not 

possible without the growth of productive 
forces and the augmentation of national 
wealth. Also, that such growth and 
increase in wealth cannot be sustained 
without due regard to the welfare of the 
weaker sections of the  community. 

Therefore, it is necessary to devise 
policies which reconcile the imperatives of 
growth with concern for .the well-being of 
the needy and the poor. Measures have to 
be devised which, while providing welfare, 
also add momentum to productive forces. 
Any severance of the vital link between the 
needs of growth and of distributive justice 
will produce 'stagnation or instability. Both 
must be avoided." 

These are our goals that were set before us 
,right from 1947—Eradication of poverty and 
achieving overall growth. As I said, when the 
Budget is presented, our main aim should be 
to find out whether the underlying philosophy 
behind these objectives has undergone any 
change. I am sorry to say that there are 
Members who only wish to oppose for 
opposition sake, and do not wish to see the 
obvious direction and philosophy or any 
objective in the Budget presented to the 
House, I would like to point out to the 
opposition that the present Budget is in 
conformity with the felt-needs and acclaimed 
objectives, with the Congress commitment, in 
conformity with the historical background 
and the realism available in the country. As I 
had referred to the speeches of Pandit 
Jawaharlal Nehru and Shrimati Indira 
Gandhi. T would also like to refer to some of 
the observations made by the Prime Minister 
while presenting the Budget so as ' to make 
my point. This will spell out the objectives of 
the present Budget, which are, as I said, quite 
in consonance with the trend set after 
attaining Independence. The Prime Minister, 
while presenting the Budget, asserted: 

"Our principal     objectives     arc  the' 
elimination  of poverty  and of building of a  
strong,  modern,    self-reliant,    in-. 
dependent economy." 
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[ Shri Bhaskar Annaji "Masodkar] 
Then again, he said; 

"I am committed to planning for socialism 
in India, socialism which fits in with our 
genius but nevertheless socialism in its basic 
meaning o£ removing disparities and 
providing equality of opportunity. This is the 
yardstick, by which I want to judge all 
policies and programmes." and again, I 
quote; 
"I am conscious of    the    enormous 
challenges that confront our economy. Some 
are inherent in the process      of •planned 
development in a    democracy. But some are 
in the nature of a price that we have to pay for 
pursruang     an independent foreign policy.     
The people of India have asserted   their inde-
pendence  and  willingly  accepted  these 
burdens.        Their     heroic     exertions, their 
sacrifices and    their    unshakable, confidence 
in their capacity to     build the India of their 
dreams are a source of strength, inspiration 
and direction to me.      Let us move forward 
with  determination." Therefore  there is 
abundant evidence    in the policy statement 
that we have      not deviated  from  our  path,   
nor    we   have deviated from our 
commitment to      our national goals.      The 
criticism that    the present Budget  is  
directionless,  that      it has deviated from the 
path, particularly, the socialistic path,  is, I 
submit,    totally unfounded.      Of course, 
when a Budget is presented, it does raise a 
debate with regard to facts   and figures.      
But philosophy and  Plan, pragmatism and 
policy, objectives   and   goals. are   matters   
which should  be   discerned  differently.  And    
if an effort is made  and  an honest  appre-
ciation is made of the  budgetary proposals, I 
am  sure that not only the direction will  be 
discernible but even    those who oppose will    
come out to say    that it can achieve the 
greater good of      the greater number. 

Sir, having quoted and having referred 
to~this particular aspect of the matter which I 
treat to be the philosophy under-' lying this 
budget and that is evidently true, so as to 
achieve our constitutional goals and 
commitment and at the same 

time to adjust our realistic resources rea-
sonably so as to take the society ahead. The 
first question, therefore, should be whether 
this budget and the budgetary proposals 
evidence the commitment to our national goal 
or not. In other words, the commitments that 
are set out from time to time by the Govern-
ment, the commitments which are enshrined in 
the high document of our Constitution like 
social and economic justice, socialist secular 
republic, are they or are they not furthere,d by 
the present document? It is this first question 
that should be honestly answered, as to 
whether those basic issues  are being adhered 
to or are being deviated. It is then the second 
question will arise, whether the proposals 
provide a workable plan so as to reach our 
goals. 

As far as the first aspect is concerned, as I 
have already done by referring to the policy 
speech of the Prime Minister and the earlier 
speeches and the constitutional commitments, 
I think the budget answers fully in favour of 
the philosophy. Definitely a philosophy is 
discernible underlying this budget. As far as 
the second aspect is concerned, I can only 
refer to some of the aspects available in facts 
and figures in the budget and leave the matter 
to the House to be appreciated. 

As far as the programme of eradication of 
poverty is concerned, allocations^ are quite 
larger as compared to 1986-87. There is a sum 
of. Rs.' 1205 crores for national rural 
employment arid rural landless employment 
guarantee programme, which according to the 
estimate, may provide 529 million mandays of 
employment next year. There is the program-
me for allocating additional foodgrains for 
employment to continue. 

Though the earlier speaker poohpoohed the 
idea of providing homes to homeless, there is 
a massive grant in favour . of this, two lakh 
houses each year are- to be built, and Rs. 125 
crores have been provided in the name of 
Indira Awas Yojna. Rural water supply and 
the plans for States have been allocated mas-
sive grants of Rs. 370 and Rs. 497 crores 
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respectively. So also is the rural elect-
rification programme, National Commission 
on Rural Labour.     All this touches 

rural area and poor. Then you will find 
that the working class is taken care 

definitely by providing several reliefs 
and incentive plans. A cover to common man 
has also been erected. Several speakers have 
already put before the House   how   the  
public   sector   proposals 

being given asbig boost so as to reach 
various activities in that sector. Industrial 
growth and to reach the best of industrial 
growth is one of the main aims of this Budget. 
4.00 PM. 

Then, Sir, the only thing 1 want to point out is 
that human resource development, including 
education, has been provided a massive 
allocation of Rs. 800 crores. I only ask myself 
looking to these figures and these aspects of 
national and individual life of the people, is it a 
budget without direction? Or is it a budget 
which provides a definite direction? If you are 
aware of the problems of this country, of the 
problems of the rural poor, of the problems of 
unedu-'cated, of the problems of unemployed. 
what else could have been provided? I am 
really surprised when Member after Member 
from the Opposition side says that there is lack 
of direction. There is a clear thrust and a 
definite direction in the budget allocations. I 
have made a pointed reference to the speech 
that was made in 1947-48 only for this purpose 
that budgets were so framed as to lessen and if 
possible to bridge the gap betweem those who 
'need' and those who much' and that    aspect    
has    beenin view and I do not think      that 
members are  doing  any    justice    when 
pall  this Budget as  a budget with-direction 
and    without national  goal, exists  a gap 
between    resourcefulresourceless  and  
budget  does     takeof that.One more point 
which I wish to emphasise is that apart from 
the philosophy of this Budget, which remains 
eradication of poverty by providing better op-
portunities of employment, by providing 
means of production, by creating jobs, by 

extending a helping hand, to needy, the other 
aspect which no budget "had so prominently 
touched is that of the mas" sive programme 
for enlightening the people, .by providing 
better educational modality. It is probably for 
the first tirae that this modality has come and 
every one in this country should 'be happy 
that the Central Government has given Rs. 
800 crores under the human resources 
programme. I am reminded, Sir, of the Vedic 
prayer which sets out the enlightened goal for 
a good Government that reads: 

 
This sets out what a good Government is 

expected to do. And everything that is set out 
there is attempted here. I can only in 
conclusion say that this Budget is a budget of 
buoyancy, of hope and confident optimism; it 
is a Budget of certain direction and 
dynamism, trying to meet the felt needs of the 
times present and times ahead. We should all 
congratulate the Government for carrying out 
with these proposals. 

Thank you, Sir. 
SHRI GHULAM RASOOL MATTO 

(Jammu and Kashmir): Mr. Vice-Chairman, 
Sir, I rise here to speak on the budget. Being 
a Member of the opposition. I would like to 
criticize the budget and for that purpose I will 
have to quote-. 

"Despite this enviable record in raising 
revenues, the Government- resource 
position continues to be under heavy 
pressure because of the rapid increasee in 
expenditure commitments, especially on 
non-Plan account and substantial shortfalls* 
in surplus generation by public sector 
undertakings in relation to Plan 
expectations. The rapid growth in non-Plan 
expenditures has kept the Centre's budget 
on revenue account in deficit throughout 
this    de- 
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[Shrj Ghulam Rasool Matto] cade and this 
deficit has increased steadily in the past five 
years. Asa a result, the Government has had 
to rely increasingly on domestic borrowings 
to meet its expenditure commitments and 
this, in turn, has fuelled a growing bill for 
interest payments. In 1985-86 (RE), 
defence, interest payments and major 
subsidies 'accounted for 67 per cent of the 
Centr's total non-Plan expenditures. In the 
current year the proportion is budgeted to 
increase to 70 per cent. 

    Again I quote : 

". . .it seems clear that the adverse 
factors, exerting pressure on the balan 
ce of payments can be expected to 
.presist throughout the rest of the decade 
and into the 1990s. As pointed out in 
the last year's- Survey, debt  service on 
past borrowing is expected to increase 
in the years ahead. The flow of remit 
tances from expatriate Indians may not 
be 'as buoyant as in the recent past. The 
recent relief from lower prices for im 
ported oil could prove transitory as in 
ternational oil prices recover from the 
through of mid-1986 and as India's de 
gree of self-sufficiency in petroleum de 
clines further from the peak attained in 
1984-85. Thus, for the (foreseeable fu 
ture the balance of payments will de- 
mand continuous  and careful manage 
ment."  

Sir. I again    quote, lastly:— 

"According to the Seventh Plan, public 
sector undertakings were expected to 
contribute 53 per cent of the financing of the 
Central Plan. In fact, their contribution was 34 
per cent in 1985-86 (RE) and 39 per cent in 
1986-87 (BE ) re tilting in a corespondincly 
greater requirement for budgetary resources. 
The nation has invested nearly Rs. 50,000 
crores in public enterprises at the Centre. To 
maintain the momen- turn of investment and 
growth and ensure that the Seventh Plan is 
funded in a non inflationary manner, it is vital 
to increase the efficiency of and sirplus; 
generation by these undertaking. It is 
particularly important to en- 

sure that the increase in surpluses comes 
from improvements in productivity and 
reduction in real costs rather than from the 
passing on of the costs of inefficiency to 
captive buyers through higher prices." 

Sir, there are two or three very important 
quotations more that I wanted to give, but I 
will not give them. The criticism that I have 
mentioned just now is not a criticism. It is an 
objective analysis given by the Government 
itself in the Economic Survey for 1986-87. 
Perhaps this is all that we from the Opposition 
could muster againsl the Government. The, 
Government itself has come out, telling the 
nation what our deficincies are and  what we 
are going to do about to 

Sir, in this connection the greatest problem, 
to my mind, is of resource mobilization. I am 
very sorry to say that not a single Member of 
the Opposition or THE Treasury Benches has 
Put up any prapo-sal jn their budget speeches, 
or otherwise, about resource mobilization. 
When we are all conscientious and have the 
good of the naatoin at heart, we should have 
given only one suggestion each. That would 
make 800 suggestions and if only 10 will 
click, I think we would be able to reach our 
goal of resource mobilization. is with    regard 
to the budget. 

Now, since the time at my disposal. the 
disposal   of my party is very limited, I will 
only make a few observations regard to the tax 
proposals and giv: -y suggestions    in this 
behalf. 

Firstly, Sir, there is a tax of 15 per cent 
imposed on.the foreign exchange permitted 
for travel purposes. I would request the 
honourable Minister that who are going 
abroad for export bussress and those who are 
going to earn foreign exchange for the country 
should be exempted from this tax. About 
those writ going abroad just for travel and 
pleasure one can understand, but those who 
are going for export business purposes against 
certified export performance or business, 
should be exempted from this fax. Sir, the 
second  proposal  that I want  to made 
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is this. I had been to Calcutta last weekend, and 
I found the trade and industry circles in great 
agony in respect of two proposals, section 115J 
lays down 30 per cent tax on book profit. The 
no-tax companies have come into being by 
some concessions given by the Covernment if 
they action that efficiency. They argue . that if 
on the one hand' the concessions arc given and 
on the other hand con-cvessions are withdrawn, 
it is indeed penalising the efficiency. Those 
companies which 'nave been able to show 
profits after even one or two years of existence, 
alone know how to do it, and if you are taxing 
them, it is taxing their    efficiency. 

I suggest to the Governmen that there are 
three alternatives available for their 
consideration: 

Number one is that if any company which 
declares itself as a no-tax company according 
to the present Act, the existing Act, invests 
that amount, that profit, 30 per -eent of that 
profit in a new machinery acquired during the 
year, it should not be charged this 30 per cent 
tax because it has invested in some plant and 
machinery which have generated profits and 
it is reinvesting those profits for the company. 
Those companies which have reinvested that 
amount, should be exempted from this 30 per 
cent tax. 

If that is not possible, then, foe second 
alternative to me is the carryover of losses as 
a result of the balance sheet should be 
extended to 12 years so that if they have to 
pay taxes, they will at least carry over to 12 
years instead of 8 years as at present. 

My third alternative to this would be this. 
For the present, according to the tax-proposal 
itself even those companies which have a 
book profit of ress than 30 percent will still 
have to pay 30 per cent. So, I suggest, Sir, 
that if the above alternatives are not possible, 
for the first year 'as an experiment this tax 
should be levied at  10 to  15 per cent. 

These are three suggestions regarding 
Section  115 J. 

With regard to the insertion of new 
section 194E, this is an obnoxious provision, 
and I do not understand how the 
Government has come out with this Proposal 
of deducting 5 per cent at source  for those 
companies, in this connection there is a 
definite misunderstanding also. In the 
Calcutta business circles I found that this 
misunderstanding was genuine. It was stated 
that 5 per cent tax would be deducted for 
sales to Government companies. But there is 
a word. I would just like to point out that the 
words-written in this Act are: 

"payments for goods supplied to 
Government or any local authority or and 
corporation or body established by or 
under a Central, state or Provincial Act  
or  any   company,'.'. 

The business circles and industrialists in 
Calcutta feel that the words "or any company" 
means very company whether it is a private 
limited company or a public limited company, 
and it will have to deduct 5 per cent. This is a 
very strange thing in the first instance 
according to my estimate. I may be wrong. 
According to law also this is not correct 
because when you sell certain things you do 
not know whether you are. earning or you are 
losing. Advance-tax deduction or deduc-tion at 
source is on profit. So, that is not a profit 
accrued at the time of sale. I my self know 
many cases. Threre is my own case when I 
have suffered loss in a particular transaction. 
How can you pay advance tax or losses - or 
deduct' at source for losses. But, if I am to pay 
five per cent tax even on loss transactions, this 
will be set aside by a court of law. But not-
Withstanding that, this is absolutely wrong, 
because this will affect resource mobilisation 
and -cash flow of the companies and 
corporations. This should also be clarified that 
this does not mean 'any' company". But with 
regard to the Government undertakings also 
this will create problem. The Government 
undertakings too buy from other companies. So 
this is such a vicious circle which will vitiate 
the whole atmosphere of investment and will 
create more    difficulties.     Apart 
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[Shri Ghulam Rasool Matto] from that, 
according to the industrial circles in Calcutta, 
every small entrepreneur will have to keep 
separate books from the invoices for 
deduction of five per cent and paper work will 
increase  to   enormous  proportions. 

In regard to other provision in this section 
for deducting from the professionals, I must 
share this anxiety with the hon. House, In my 
presence a Chartered Accountant came to an 
Industrialist friend of mine. He said to him: "I 
was charging you Rs. 20,000 as my fees for 
the year, but now you must know that I am 
Charging you Rs. 25,0000 because Rs. 5,000 
has to be deducted by you. 1 do not know 
when that will come back. Normally refund 
takes two to three years. So, I am increasing 
these charges by 5 per cent." This is also a had 
thing. This will create problems. Therefore, 
these two measures should be withdrawn. • 

Now I come to national debts. National debt 
in 1965-66 was Rs. 11,000 crores only, but 
our current liability of national debt is Rs. 
1,63,000 crores. The interest to be paid in 
1987-88 on these debts is to be precise Rs. 
10,650 crores. This needs to be looked into. 
This is a burden that is growing year after year 
and we have to see how this is to be managed. 
According to my view there are two things 
that we can do.    Number one is the general 

. lowering of interest rates. In the first instance it 
will give boost to the economy by more 
investment at Cheaper rate. That entails that the 
banks and others have to pay less for deposits 
and also entrepreneurs will take loans at cheaper 
interest. The second most important thing is 
about the manage-. menht of this debt. Now, 
how do you do that? For instance yesterday my 
friend from the Railways floated Rs. 250 crores. 
Now, all of a sudden Rs. 250 crores are in the 
coffers but he can spend  only  Rs.   5  crores    
or Rs. 
 20 crores or Rs. 30 crores in the foreseeable 

future. Why not see how best the balance Rs- 
20o crores that are with him already are 
invested.    This 

has to be managed essenterfen so that the 
burden of interest that he has to pay from 
whom he has taken the debt is less? On each 
count in every sector. this has to be monitored 
by the Government. This to my mind is the 
prime responsibility of the Government to 
ensure that this thing is done. 

THE VICE-CHAIRMAN (SHRI M. P. 
KAUSHIK): Please manage to conclude. 

SHRI GHULAM RASOOL MATTO: I 
will manage to conclude even though I have a 
lot to say. As you are pressing for it and I 
have to accommodate my two other speakers 
and that 1 will have other occasions to speak 
on it, I will cut short my speech. 

The present year's deficit is expected" to be 
Rs. 8,285 crores. Personally I am not afraid of. 
deficit budget in a country like ours and in 
management of finances like this. But what is 
to Le seen is that it should not be allowed, to 
grow. Now the Prime Minister has . 6aid that 
the net deficit  will be reduced to Rs. 5,688 
crores for the year 1987-88. How is it to be 
achieved? He said that it will be done by close 
monitoring. I suggest that every Ministry 
should have a monitoring cell and each month 
the proposed ox-penditure and the proposed 
receipts should be monitored so that the, recti-
fication is done. All of a sudden from Rs. 3,703 
crores, we have jumped to a deficit of Rs. 8,285 
crores. I appreciate the Prime Minister's anxiety 
and I fell that he is right if if is correctly 
monitored. We may be able to keep this deficit 
to a level of Rs. 5,688 crores. But effective 
measures have to be taken. I feel effective 
monitoring on a monthly basis is required to be 
done.. These are my few observations. In fact, I 
have some more aspects to be mentioned, but I 
will take come other opportunity to mention 
these. 

THE VICE-CHAIRMAN (SHRI M. P. 
KAUSHIK): Please speak some other time. 
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SHRI NAGEN SAIKIA (Assam): Mr. 
Vice-Chairman Sir, at the outset, I would like 
to congratulate Prof. Lakshmanna, my senior 
colleague—of course he is not present here—
for his beautiful analysis of the Budget and 
his fine speech. 

The Budget reflects not only the outlook of 
the Government but also its strength and 
weaknesses. The Budget 

for 1987-88 placed by the Prime Minis- 
ter-cum-Finance Minister is, in one 
word, disappointing—disappointing 
from many angles. Firstly, the Budget has 
failed to show any healthly direction for 
economic and social development. Rather it 
has put a burden of an uncovered deficit of 
Rs. 5,688 crores on the nation. The Finance 
Minister in the budgetary speech declared that 
the principal objectives of the Government are 
the elimination of poverty and the building of 
a strong, modern, sell reliant and independent 
economy. To fight poverty, more emphasis on 
agricultural development should have been -
given. The Finance Minister has said many 
sweet and good things about agricultural 
development in his speech. But no priority has 
been given to prove his words to be true. The 
Government does not give necessary 
emphasis on productivity. It is not the 
Government that will suffer, but the whole 
nation will have to suffer. Similar is the stand 
of the Government in the case of industrial 
development also. These two fields should 
have been given top priority in the Budget. 
But to the dismay of the people, the Budget 
has not reflected such outlook of the 
Government. Neither has it provided 
concessions to small-scale and medium 
industries for rapid industrial growth in the 
country. 

The deficit in 1986-87 was estimated to be 
Rs. 3,650 crores. But in reality, it. became Rs. 
7,000 crores. In this Budget, though the deficit 
is estimated to be Rs. 5,688 crores, I am afraid 
it will touch or cross the point of Rs. 10,000 
crores by the end of this year. What proposals 
are there in the hands of the Government to 
meet this deficit? I apprehend that either the 
whole economy of the country will break 
down or new taxation will be proposed. Is it 
possible for the Government to fight poverty 
in this way? The whole burden will have to be 
borne by the poor people of the country. 
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Another point is there. This deficit will 

create inflation and there is no indication in it 
to check such inflation. The poor -will be 
pushed to the point of starvation and the rich 
will be given enormous opportunities to gain 
more and more. How does it reflect the ideal 
of socialism so loudly proclaimed by the 
Government? The Budget is giving wide 
opportunity for the price rise in the country 
also. The Budget has failed to show Govern-
ment's desire to create more and more 
employment avenues. Until and unless every 
aspect is planned scientifically on the basis of 
the-resources the country possesses and the 
growth of population, such patch-work budget 
cannot strengthen the country to face the 
problems and crises either on the home front 
or on the international front. 

Defence has been provided with the largest 
amount of Rs. 12,512 crores. Certainly it is 
necessary to give priority to defence. But still 
it should be scrutinised, as Prof. Lakshmanna 
says, what factors have induced the Finance 
Minister to raise the amount by 35 per cent. 

The whole Budget is directionless as many 
of the Members have said, and with an 
inadequate revenue return also. Therefore, 
this Budget as it has been placed should. not 
be approved by this House. 

SHRI CHIMANBHAI MEHTA (Gujarat): 
Mr. Vice-Chairman Sir, the opposition has 
drawn a picture of the Budget as if the 
Government does not care for the poor 
people, nor for progress, nor for development 
Anyway, if they are right in their criticism, 
they should have offered some constructive 
proposals. But none of them has offered any 
constructive proposals. While trying to 
ridicule the budget, they have ridiculed the 
Indian people. 

Sir, I know that on several items such as  
agriculture,    irrigation     etc. 

there is going to be less expenditure as  
compared to  the previous  budget. In one 
breath they say that they do not  dispute     and  
their challenge the-figures  about  defence.     
At the game time, they go on arguing whether 
such a huge amount is necessary. They .also 
ask why we should not allocate more funds for 
different items. Prof. Lakshmanna said that 
almost 5 per cent of the GDP is going to be 
spent on defence.   To   that   extent,   he is 
almost, correct.  May I remind that Pakistan is 
spending 11.5 per cent of her GDP on defence. 
Since 1948   they have increased their military 
expenditure by 200 times. They are having 
mercenary army in 22 countries. They have a 
regular Army of 5,50,000 and they also have 5 
lakh reservists.    I wonder whether they   
understand this   reality  of the border 
situation. They have developed the  capability 
of exploding  an atom bomb. America, not 
entire America   but particularly    the CIA 
lobby in  America  and the imperialists circles   
in   the   U.S.A.   are out to help Pakistan in 
every respect jn the name of fighting 
Afghanistan.    We are increasing our defence 
expenditure from 800   crores   to   1200   
crores.   There is going to be an increase of 50 
per cent. Naturally there will be some cut 
somewhere. That is going    to happen and that 
is the reality. 

The opposition has also spoken about 
deficit financing and prices. Everybody shares 
the sentiments that deficit financing is not 
good and the Prime Minister, in his budget 
speech, has said that he is going to limit it to 
that extent. The deficit was fixed at 4000 
crores in the previous budget. In spite of our 
herculean efforts, it went up to" 8000 crores. 
It was mainly because in the intervening 
period the military expenditure went up from 
8000 crores to 10,000 crores. Let them have 
some realistic approach. Just to attack the 
Government, they are having comparison 
with other countries, sometimes with the 
U.S.A., sometimes with the U.S.S.R, and 
China. Well, the situation should    be 
compared    with 
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other developing countries. In our country, the 
price rise is around 10 per cent. But in other 
developing countries it is rather 20 per cent or 
sometimes it is 30 per cent also. I do not 
solace from that. I do not want to Justify our 
price rise just because of that. But we are 
making some eflorts and these efforts should 
also bring us to some conclusion on how to 
economise, how to produce more. Such 
excercises are good. And this suggestion 
should have been made by them. 

Sir, I will now come to the public sector, ln 
the public sector we have invested Rs. 57,000 
crores. Other day the Prime Minister gave the 
latest figure. The profit from that now is 
around Rs. 1,000 or Rs. 1200 crores. This 
figure is really a disappointing one. Half the 
public sector units are making losses, making 
huge losses. Out of this investment of Rs. 
57,000 crores, we should have mobilised 
much more resources as was envisaged in the 
Plan. In the Seventh Plan, we are envisaging 
that around Rs. 40,000 crores would be 
mobilised, from the public sector resources. 
Now this is quite a sizeable amount. How 
much are we mobilising from the public sec-
tor? I know, the Prime Minister has in his 
speech devoted two paragraphs to the public 
sector. . He is seriously thinking on how to 
reorganise the public sector. The principle of 
accountability hag been introduced. But, Sir, I 
know that whether you put the IAS 
bureaucrats or replace them with the 
technocrats, the situation cannot improve 
there because these experiments have also 
been made earlier. Labour participation must 
be there in the management. Representatives 
of the people representatives of the consumers 
must find a place in the management because 
we know that the administered prices are 
creating a problem. There is no people's 
representative on the management board to 
raise his voice and request the management to 
reconsider before hiking the prices. Labour 
knows how to increase the production. But the 
management, these high-brow officials would 
not take the suggestion or would not in- 

vite the involvement of the labour, 
and Members of the Parliament and 
the Legislatures are kept out of those 
boards. Some serious thinking has to 
be given in this respect. Unless some 
important people are put there to see 
how these; management people are go 
ing to respond and if the Ministries 
are going to watch over these giant 
public sector units through their Joint 
Secretaries and Deputy Secretaries 
and Under Secretaries, the desired re 
sults cannot come. Sir you know tha: 
the, public sector projects are very 
much delayed in their execution. You 
know that it was reported here in the 
Rajya Sabha and also in the Lok 
Sabha that the anticipated cost of 130 
out of 264 projects came to Rs. 44,000 
crores as against the stipulated cost 
of Rs, 27,000 crores. Now such an 
enormous hike takes place in the pub 
lic sector projects, and they are being 
managed today mainly by officials. 
Are you not going to take a second look 
at it? I  know  about  the  demurrage 
paid to the public sector steel plants. About 
Rs. 50 crores were paid to the Rail ways by 
way of demurrage because they did not lift 
the goods in time. These people do not feel 
the loss that occurs to the public sector, which 
is a loss to the nation. If it is a personal loss to 
them as a private entrepreneur would feel then 
they might try to be a little dynamic. But here 
they come at 11 o'clock and go at 5 o'clock. 
They are totally irresponsible. Therefore, a 
total restructuring of the management is 
required. Take a fresh look at the 
management and see how to reconstruct this. 
That is very important. Sir, the Prime Minister 
has also promised in his speech that accounta-
bility will be introduced in the Budget. 

I very much endorse the proposal put 
forward by the Prime Minister that a National 
Agricultural Labour Commission is going to 
be constituted soon. Now, this shows the 
amount of care that the Governrment is taking 
about the lowutrod-den people. But if we put 
a little more tax on those who can bear, there 
is a hue and cry in the newspapers and they 
are all against it. But it is a unique budget as 
far as rural masses are concerned be- 
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cause it has offered the setting up, the 
establishment of, a National Agricultural 
Labour Commission which will look into all 
their problems comprehensively. Sir, I would 
say that if you want to be growth-oriented, 
then manpower has to be mobilised to develop 
and to grow not by giving just some tax relief 
to rich people because they say that a budget 
is growth-oriented and development oriented 
if you give tax reliof to them and -the 
newspapers will immediately reflcel that and 
say, here id a beautiful budget. But if you talk 
about the National Agricultural Labour Com-
mission, about the housing for the poor, they 
are not interested. As you must have seen, for 
them such a budget is a laekklstre budget, 
there is nothing new, it is a routine budget and 
even the opposition fell in the trap and 
highlighted only one fact about defence and 
deficit financing. 

It is correct, the deficit financing which 
should have been in the Seventh Five- 
Year Plan, entire Plan, has -definitely 
galloped within these 2-3 years, Rs. 
15,000 crores, deficit financing which was 
expected in the entire Plan. How to 
take care ,of it They, opposition should 
have given some statistics. But they just 
ridiculed that here is King Canute, who 
says to the waves, go back. This is not 
the real approach, nor constructive ap- 
roach and, therefore, I would say that we 
have to be very cautious on deficit financ 
ing. It does not mean automatically that 
more notes would be printed. If we 
produce more, then it has checkmating eff 
ect on the price rise. I am not des 
pondent about things. Restructure the 
public sector management. With the 
present-day public sector management you 
may make some marginal changes because 
when  the  Prime   Minister  himself is 
directing certain things, some changes are 
bound to occur. But they are ad hoc We need 
to bring sustained changes , Sir, people like us 
who- are field workers and also study some 
things they nave recommended it 
unanimously, that this public sector should be 
restructured, public sector management 
should also be changed. 

Now, there: are soma positive aspects inthe 
budget also.      Before I come to thatI would 
say that we want to produce morafood,    
because our food production        isstagnant at  
150 million    tonnes.With the     Narmada     
Irrigation5.00 P.M. Project  which  is a very big 
national project and which is going to    irrigate     
20 lakh    hectares of land, twentyfive   times    
more  number  of  trees would be gown.     This 
is what I am tell-, ing the enviornment people 
that if you have Narmada Irrigation Project, 
twenty-five times more number of trees would 
be grown. Gujarat is suffering from acute 
shorrage of drinking water. . You know trams 
had to he run last year carrying drinking water. 
I do not understand why there is delay in 
clearing the Narmada project by the 
Environment Department Planning 
Commission has cleared it. We have spent Rs- 
350 crores. Gujarat Government has so far 
spent that touch amount, and then tenders for 
Rs. 700 crores worth are ready. But it seems 
although our Ministers are very anxious to do 
certain things, they are not able to tackle 
bureaucracy. Here I do not blame the bureau-
crats, because I feel the Ministers should be 
able to tackle them. I do not criticise the 
bureaucracy as Mr. Palkhiwala did. In the 
Finance Ministry, some bureaucrats do good 
work and now because they pounce upon them, 
they raid them, they all praise for the Prime 
Minister and criticise the bureaucrats.' That is 
the gnilty conscience of Mr. Palkhiwala and his 
friends that gets reflected. Anyway,' I do not 
want to digress from the main Issue. 

Now, the other point is, you know prices 
are rising up and up. At least there is a 8 per 
cent price rise during the last year. Formerly, 
there was exemption upto Rs. 18.000 in the 
incometax. You know unemployment is 
growing. ln a family if there is one earning 
member he is burdened more because of 
rising prices. In that case I would request the 
Minister of State for Finance, Poojarij! to 
raise this exemption limit. I do not (tive the 
figure to you upto which it should be raised. 
You can calculate it; you can work out that 
figure.      But at least   the 
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growing unemployment and the rising pri- ces 
should be neutralised.      This is      tho 
minimum that you can offer 
Shri Gurupadaswamy in the morning was 
making fun that this is an open house and 
open Budget. Actually, this open Budget is 
helping the poor people. In the previous year 
also, Shri V. P. Singh had started this open 
dialogue and whenever he did it and whenever 
he readjusted taxes, it always helped industry; 
it always helped development; it always 
helped the smell sector people. . So, what is 
wrons in making it open to poor people? This 
Government I know is going to remain always 
open to Poor people. 

There are some positive aspects. Urban 
Land Ceiling Act is now being reviewed. I do 
feel that it is our incompetence, not the 
incompetence of the Act that we could bring 
very little surplus land for housing. It was 
because this was handled by the bureaucrats. 
If the bureaucrats ate  to implement these 
Acts, even a revolutionary Act is going to 
suffer. Therefore, we have to come to some 
practical conclusion to revise the whole thing, 
and this shows fresh approach of the 
Government about the Rent Control Act. 

Then about education, we have doubled the 
expenditure. This shows our concern for it. So 
about the housing. These are the positive 
aspects, and there are at least 14 positiye 
points which the hon. Member from the 
opposition should have taken note of. A 
National Commission on Rural Labour is to 
be set up. Then, a white paper is to be 
published on the public sector. This is a very 
important thing. When the white paper is 
published, opposition members can give their 
constructive sugegstions, can give their con-
structive ideas. The capital market has also 
grown; from Rs. 500 crores in 1980-81 it has 
gone up to Rs. 5,000 crores in 1986-87. This 
also reflects the Government's policies. 
Government has also been carrying out an 
Intensive review of individual industries and 
proposals have been worked out for 
developing food-processing industries. 

Then, Sir, 63 per cent of the Plan outlay 
would be fulfilled by this year. This is not a 
mean achievement. Opposition Members have 
talked about the non-Plan expenditure being 
high. I can understand this. There may be 
instances. At the same time, you should not 
forge: that 63 per cent of the Plan outlay is 
going to be fulfilled by this year. New depre-
ciation laws are being worked our. so that 
industries can be rejuvenated. Concessions for 
investment in shares are being given. 
Industrial growth rate has been 8 per cent; this 
has been the consistent trend for the last three 
years. Reasonable performance of 
infrastructure has also been observed. Subsidy 
for food, fertiliser and exports has gone up. 
Exemption from capital gains tax will be 
given if industries are shifted from congested 
areas to other areas. This is also very good. 

Finally, I would like to point out that the 
growth- rate has increased from 3.5 per cent 
to 5 per cent. These are tha positive features 
which should have been looked into. 
Therefore, to say that this is a directionless 
Budget is not proper. I would reouest the hon. 
Members on tho other side to look at these 
positive features. They have also a duty to 
contribute to the development of the economy 
so that it can be strengthened. Thank you. 

SHRI SUBASH MOHANTY (Orissa): Mr. 
Vice-Chairman, Sir, I rise to support the 
Budget for 1987-88 presented by the Prime 
Minister. It is a growth-oriented Budget and 
has tried to touch the core sector of the 
economy without whicii the economic growth 
of the nation can neither be steady nor the 
present progress can be accelerated. 

Sir,in my opinion, the Prime Minister must 
be complimented for presenting such a 
Budget. Without taxing heavily on a number 
of items and giving relief on one or two items 
as has been the general pattern in the past, the 
Prime Minister has rot changed the personal 
tax and the corporate tax structure and has 
allowed it. to remain at the present level. The 
House will recall that last year, the then 
Finance 
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[Shri Subash Mohanty] Minister presented 
the long-tean fiscal policy and had said that 
very frequent changes in the tax structure 
create problems for long-term investment in 
industry and savings and, therefore, the Prime 
Minister's decision not to disturb the direct 
and corporate tax structure should be viewed 
as honouring the commitment which his 
Government had given last year. 

Sir, this year's Budget has many new 
features and these deserve to be emphasised. 
The priority accorded to housing for the poor 
is a happy depa:ture from the earlier Budgets, 
Three  important things have been done. The 
Reserve Bank will set up a Housing Bank 
with an amount of Rs. 100 crores. This woud 
be in addition to the funds made available by 
LIC and HUDCO for housebuilding. 
Secondly repayment of loan up to Rs. 10,000 
a year will be exempted from tax and thirdly, 
the change in the provisions of the Capital 
Gains Tax will further hem people to buld 
new houses or shift ther industrial 
establishment from the metropolittin areas to 
places less congested and this will help ln 
improving the environment Never be. fere the 
Government had tackled the problem in such 
a forthrigat manner. 

The bumper production of foodgrains last 
year has encouraged the Government to use 
wheat for the anti poverty programmes in the 
rural areas. And this Is being sold to the 
poorer section of the people in the rural areas. 
It has two-fold implications. First, to give 
them work and to help them to raise then 
purchasing power and the other, out ol the 
income which is vet not high they are being 
helped to buy wheat at a very concessional 
rate. For this reason I must say that the bias 
and direction of the budget is rural-based and 
to bring about pros-parity for those who have 
remained deprived for long. The Prime 
Minister not only visited the very nook and 
corner of the rural areas but, at the same time, 
took measures to improve the standard of liv-
ing of the rural poor. It speaks of his sincerity 
of the purpose,  and firm  adhe- 

rence to principles to give shape to polis cies 
for realisation of those objectives. 

In the sphere of industry, we have achieved 
a growth rate of 8 per cent which we could 
not do in the last 20 years. The agricultural 
front continues to be happy despite worst 
drought and floods. We have produced 150 
million tonnes of foodgrains and the stock 
position for public distribution system is as 
good as 23 million tonnes. As I have already 
sugg?stand earlier, the surplus foodgrains 
have become handy to support the poverty 
alleviation programmes. By increasing 
allocations for the various poverty alleviation 
schemes, the Government has once again 
proved that it wants to help the poor through 
schemes and on the other hand by 
encouraging the industry to grow more, so 
that there will be more surplus for 
distribution. 

For the first time again the allocations 
for education have increased by nearly 128 
per cent. This stands out in positive con. 
trast to the situations in any of the earlier 
plans   and  budgetary  allocations. On 

the education outlay in some years, education 
was given the lowest allotment. The new 
education policy has been approved. Recently, 
the Education Ministers met at Vigyan 
Bhawan and also finalised the scheme of 
'operation blackboard'. Significant decisions 
have been taken. The Navodaya schools seek 
to bridge the prevailing gap that exists today 
between the students who have money and 
those in the villages who have brain. Instead of 
asking the village students to come to cities 
which they cannot afford, the Government is 
taking the . facility of education to the village 
where good quality' education will be given. 

The- budget has, by and large, been wel-
comed by the industries. ' By improving die 
infrastructure industries the Government have 
provided the basic facility on which they can 
grow faster. The railways have created a 
world record of Carrying goods. The power 
position has started looking up. The loss of 
mandays due to strike and lock-out is less. 
Thus an overall climate for industrial 
resurgence to achieve greater heights is there 
and wo have to attain it. 
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Sir, here I must mention about my State 
Orissa. Orissa is a State with, vast resources 6f 
forest, mines and minerals, water and 
manpower. This has helped in rapid 
industrialisation for the last 6 years. Orissa at 
one time was considered to be power surplus 
State, but* today it suffers from acute shortage 
of power. Orissa, being economically 
backward State, has tried to forge ahead but 
how can we succeed without the basic input of 
power? We have core and other industrial raw 
materails but we continue to plunge in 
poverty. It is therefore necesary that more 
power should be made available to my State. 
Power from Farakka can be used, but trans-
mission lines are not yet ready. There is some 
financial problem. The  Cntra should give an 
outright grant to the State Government to 
complete these transmission lines. Moreover 
we have got super thermal power and valley 
projects. Perhaps we have to explore the 
possibility of making State power grids for 
making them more helpful to power-starved 
States. Unless adequate funds are allocated for 
the overall development of Orissa, especially 
for irrigation and power, the State will lag be-
hind the other States in marching towards the 
21st century. 

Thank you. 
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SHRI SANTOSH BAGRODIA (Rajasthan): 
Sir, Budget-making is a very difficult exercise 
whether it is at the national level or at the 
home level, Taking into consideration the 
situation at the borders and the law and order 
situation in the country, I feel the present 
Budget is an excellent one. It is growth-
oriented and is aimed at reducing social 
disparities. It is not a political budget, but is a 
realistic Budget. For this I congratulate the 
Prime Minister. High priority has been given 
to maintain the tempo in the Seventh Plan. As 
my earlier speaker's have already mentioned, 
63 per cent of the total Seventh Plan outlay 
will be spent by this year which will come to 
about 15,000 crores of rupees. This is not a 
mean achievement. I am not going into great 
details because lot of details have been 
discussed in this House and outside, but 1 
would   support  certain  features    of    the 

Budget. Since agricultural growth is the 
foundation of our economy, due considera, 
tion has been given to the agro-based in-
dustries by readucing duties in plastics and 
reducing import duty on food processing and 
food packaging machineries. Reduction in 
effective rate of duty on several value added 
items like biscuits, butter, jam and jellies. The 
most important step which has been 
announced is the formation of the National 
Commission on Rural Labour. This a very 
novel idea and very very difficult task indeed. 
I hops we will be able to achieve it under the 
leadership of the Prime Minister who has 
decided to put this particular commission 
which will help lakhs and crores of rural 
labour who are still disorganised. 

Another important thing to give boost to the 
economy is capital goods industry. If we can 
have a good infrastructure in the country, the 
economy will improve automatically. It is for 
this reason, the customs duty on capital goods 
has been rationalised. It will go a long way in 
having a better infrastructure. The MODVAT 
scheme has been extended to most of the 
industries which will result not only in 
avoiding duplication of excise duties, but this 
is most modern way of rationalisting the 
excise duty and this in effect will reduce 
duties in some cases. I am sure the consumer 
will have lot of advantage by reducing the 
prices. No consumer item of mass 
consumption has been touched except, of 
course, cigarettes. I fully support the levy on 
cigarettes, because this is being confirmed 
once again that smoking does not only spoil 
the health of a man who smokes but also the 
health of his neighbours and the environment. 
You know, Sir, smoking cannot be banned 
completely by any slogan. But this is only one 
way of reducing smoking. 

Regarding education, the outlay has been 
doubled. I fully support the move of the Prime 
Minister in this direction, because education 
.is a must at tho rural level or at any level for 
that matter. Incentives have been given for 
housing, savings and exports. Housing is 
definitely a very important subject and 
incentives for housing will go a long way 
specially      in rural 



281 The Budget [10 MAR.   1987] (General)   1987-88 282 

areas. Obviously the kind of Incentives 
which is offered for housing may not really 
affect the urban areas because the cost of 
housing is much higher in urban areas. We 
are more concerned, however to help the 
rural people.  

In order to accelerate the industrial gro. 
wth, the textile modernisation fund, jute 
modernisation fund and special programme 
for    technological      upgradation of 
selected capital goods industry-are to be 
launched by the financial institutions and they 
have to be completed by the end of the 
Seventh Plan. This will go a long way in 
creating wonderful infrastructure and reduce 
the cost of production in general. 

I will talk about deficit financing a little 
later. At the moment, deficit financing has 
been criticised at every level. But 1 feel this 
is a low figure and particularly when a firm 
assurance has been given by the Prime 
Minister that he will not exceed the budgetary 
figure, we should not' have any 
apprehensions. 
Now I would like to draw the attention of the 

Finance Minister to some erf the provisions 
which have been proposed. One of the most 
important of them is the ' provision of  TDS. 
The scope of TDS hitherto on item like salaries, 
dividends and interests is sought to be enlarged 
with a very laudable aim of identifying new 
assesses for the collection of tax. How ever, the 
proposed changes there have to' be carefully 
assessed in terms of disadvan-tages if any and 
practicality of implemen, tation. The main 
provisions of the TDS are : payment made by 
the Government or . local authority or a public 
sector undertaking or any company. I would 
like to underline any company for supply of 
goods exceeding Rs. 1 lakh; technical and 
professional fees, brokerage, commission and 
rent. The first provision alone will cause 
tremendous financial and procedural problems 
for almost all sectors of industry and trade. The 
aggregate turnover of 700 large private sector 
companies in 1985-86 was Rs. 36,000 crores, 
while that of 200 public sector units was Rs. 
54000 crores. The 5 per cent TDS for these 900 
compaines alone will be massive   4500  crores,   
against   their  total 

operational net Profit of Rs. 2,000 crores If the 
provision is implemented in its present forms, 
TDS will be more than their aggregate profits. 
It is thus not a logical situation. It will lead to 
an unmanageable cash flow crisis, since 
refunds will take 4 to 5 years. In other words, 
these-900 compaines alone will have 
something like 20,000 crores blocked by way 
of TDS, and even conceding that a part of it 
would have been their tax liability in any case, 
it will be safe to assume that almost Rs. 
10,000/15,000 crores, which will be 
refundable, will get blocked in it period of 4 
years. This is the amount of total financial 
assistance to the industry by all Central 
Financial Institutions put together. Obviously, 
the financial strain will lead to lower capacity 
utilization and then to sickness. Here, Sir, I 
have not gone into the details of calculating 
these figures to the extent that lot of 
transactions are passing through many hands 
,and if this deduction is made 5 per cent at 
every level, this will further increase the total 
volume of the problem. If this strain can 
hardly be borne by healhy companies, the 
plight of compaines, which are already sick or 
are on the verge of sickness, can easily be 
imagined when this provision is enforced. The 
sick companies, already facing stringency of 
working capital, wil] be completely starved 
and wiped-out. 

If 5 per cent is to be deducted by each 
purchaser from his suppliers' bill, an average 
company of say Rs. 50 crores turnover 
annually, will have to file thousands of TDS 
certificates each year alongwith the tax return. 
Filing of such large numbers of certificates, 
their subsequent storage and checking in 
Income Tax Department may present 
insurmountable problems. Crosschecking the 
TDS certificates with actual deposits made by 
tens of thousands of organisations all over the 
country, may well be an impossible  task. 

The same section' of bill provides 25 per 
cent TDS on Professional and technical 
services. A survey of leading public sector 
consultancy companies like MECON, 
Engineers India etc. will immediately reveal 
that 25 per cent TDS is 
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disproportionately High in relation to actual 
level of profitability on professional and 
technical services. This will be borne out by 
survey of leading companies in private sector 
also such as Tata Consultancy. I would like 
to give an example of tea-brokers in this 
particular instance which has very peculiar 
case of brokerage. It has been the policy of 
Government to encourage sale of more and 
more tea through auctions. It fa not only a 
policy, it is binding on the tea gardens to sell 
it only through brokers. In case of tea 
brokers, this provision will present many 
problems which may defy solution. 

In the year  1986,     about  457  million kgs 
of Indian tea was sold by these auc-tioners at 
an     average realisation of Rs. 23.44 per kg. 
or a gross turnover of Rs. 10,712   million.  
The    .brokerage  charges are 1 per cent from 
the seller and about 4 paise per kg from buyer. 
The quantum of TDS on brokerage from seller 
will be about Rs.  26  million,  which will 
exceed the net operational profits of the 
brokers. There were about 550.000 transaction 
in the auction sale as above and will mean 
5,50,000 TDS certificates. If we also consider 
that for each  of these transactions there will 
be further 5 per cent TDS on the value of tea 
which the producer sells to brokers and 
another 5 per cent TDS when  the  broker  
sells  to  the  buyers an untenable situation    
emerges    both in regard  to  the   cash-flow  
problems   for   tea producers and tea brokers  
and the number of TDS     certificates to be  
handled. Since  tea  producers and  tea brokers  
are licensed by the Government of India and 
the selling and buying of tea is controlled 
under Tea Marketing Control Order, 1984,  
TDS in this case cannot probably serve the 
purpose of identifying new    assessees.  You  
may  like  to  notice  that  in the case of tea 
brokers, they pay to the planters  after 
deducting their tea brokerage. I do not know    
how these planters will  further be able to 
deduct TDS, how this whole operation will 
work  or    there will he a complete mess in 
this particular setup of tea  industry. 

Similarly, in the case of jute it is as good as 
impossible because the mills pay brokerage 
long after, after two or three years, and the 
small brokers will positively go out of 
business. Travel agents face a similar crisis. I 
will not go into the details because this 
problem; which I have already explained, will 
cover travel agents  also. 

In view of the problems that this provision 
will create for the person deducting tax at 
source and the person whose payment tax is to 
be deducted .some modifications appear 
necessary to the provision. TDS for goods 
supplied should be done away with. In this 
regard I refer to a recent statement of the 
Chairman of the Central Board of Direct 
Taxes, Mr. Ti-koo, recently in Madras. He 
clarifies that this provision has been made by a 
mistake. It seems that this provision may not 
apply to other than Government public sector 
companies. However, TDS for Government 
public sector companies will also entail 
liquidity problems for the entire trade and 
industry. He categorically stated in Madras 
two days ago that the proposal is not property 
drafted. 

Then, TDS for profsss'onal/tecbnical fees 
should be reduced to 2 per cent if at all it has to 
be maintained. TDS for. brokerage/commission 
should be done away with in the case of tea 
and jute brokers and travel agents and reduced 
to 1/2 per cent in all other cases. It should be 
enough for an assessee to file an auditor's 
certificate giving the total amount of TDS and 
details thereof instead of filing thousands of 
TDS certificates. These certificates can be 
retained by the assessee and produced before 
tho ITO only when the department is unable to 
cross-check a particular deposit against 
'deduction at source. This will also eliminate 
handling and storing tens of thousands of TDS 
certificates at ITO offices. 

Regarding the provision for deduction from 
employee's salary for PF/EST, I fully support 
it. The Finance Bill also seeks to insert a new 
clause fur the welfare of the employees. I 
would only like 
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to say that sometimes due to some clerical 
mistake, sometimes due to some situational 
problems, there may be a delay; 6o, there 
should be a provision for 30 day's grace 
period, I think that should be good enough to 
make easier this particular provision which 
will be good for the industry  and also for the 
workers. 

Now coming back to- the argument that 
deficit financing wil lead to inflationary 
pressures, this is what is complained of from 
all sectors of the society. I feel in a developing 
economy a certain amount of deficit budgeting 
is good for. stimulating the economy. This 
apart, how could the deficit be avoided? By 
cutting expenditure? The deficit, if we go by 
the calculation of Rs. 5800 crores in this 
particular Budget proposals, is 13 per cent of 
the total expenditure whereas in 1985-86 it was 
15 per cent actual deficit, 1986-87 it was 20 
per cent. I fecl then this 13 per cent is not very 
high subject, of course, to what our Prime 
Minister has said, and we trust, he says that we 
will not go beyond this figure. And I am sure 
this deficit financing is only going to stimulate 
the present economy of our country. And, Sir, 
how to reduce this deficit? The only way to re-
duce the expenditure or increase the income. If 
we have to increase our in-come, we have to 
add a few more taxes which we do not want. 
Expenditure cannot be further .reduced. So, I 
do not find any way out of this and I do not 
know how the Prime Minister or the Finance 
Ministry could have reduced the deficit in the 
Budget. However, since he is trying his best to 
ensure that the expenditure does not increase 
and since there are some provisions under 
which, I am sure, the income expected will be 
much more than what has been estimated, I 
hope .that deficit will be maintained at this 
level in any case. The Prime Minister who is 
also the Finance Minister has assured us of a 
very strict watch to see that the deficit does not 
go beyond Rs. 5,688 crores. This will not lead 
to any serious inflation. Sir. in our country, the 
price rise is mainly due to the administered 
prices in respect of coal power, oil, railways, 
postal services, etc., etc. and they 

are al] cost-push not demand-push in cha-
racter. There are adequate stocks of food-
grains. There is no danger of extra money 
supply pushing up prices severely. The 
Government has also taken steps to control 
money supply. Sir there, has also been a lot of 
criticism of personal and corporate taxation. 
Some people say that they expected 
something in this Budget. It does not mean 
that the Finance Minister must do something 
which they expected. Well, it would have 
been better if some reliefs, were given on 
personal taxation especially. But, Sir, under 
the Long-Term Fiscal Policy, probably what 
has been done is right. 

Then Sir, I come to the question of Defence 
expenditure Even today some people spoke 
against the expnditure on Defence. Even 
outside. .Parliament some people have said 
that the expenditure on Defence should not be 
so much'. But defence is a very important 
thing. In case we do not spend enough on it 
and if something happens, then the same 
people will shout from the housetops that 
Defence has not been looked after and that the 
expenditure on Defence cannot be neglected. I 
do not think that this is right. We should trust 
the people who are handling it and we should 
trust our Prime Minister who has spent or who 
has decided to spend on Defence because he 
knows what is required for the country and I 
am sure that what he has done is the best 
thing. 

Then, Sir, there is another criticism that the 
non-plan expenditure should have been 
reduced. This is also one of the criticism. I 
will say what is a non-plan expenditure. 
Interest is a non-Plan expenditure; but it 
cannot be reduced. Defence expenditure 
cannot be reduced. But subsidies can be 
reduced and should be reduced. As many 
people have said, if we reduce the subsidies 
on foodgrains, it will be expensive for the 
poor people to buy foodgrains. If we reduce 
the subsidies in fertilizers, it will be bad for 
the farmers. So, how can we reduce the 
subsidies? The same is the case with grants 
.also. So, again I would like to point out that 
it is very easy to say that the non-plan expen- 
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reduced, but it is not so easy to reduce it. 
Further, I do not know whether the word 
"non-plan expenditure" is the right 
nomenclature. I think we should change the 
nomenclature to avoid the confusion that 
arises now. Then, Sir, the people say that the 
share markets have gone down. The share 
markets have gone down not necessarily 
because the Budget is bad, but because 
everybody expected too much from it. Sir, 
share market is such a sensitive thing that if 
the Finance Minister sneezes a little in Delhi, 
there is a share market fluctuation in Bombay. 
So, I do not think that the confidence of the 
investors has gone down or has been reduced 
in ant way. That will stabilize very soon since 
after the air, will blow off after some time and 
I am sure that in about a month's time the 
share markets will be all right. 

Then, Sir, some people have said that 
exports will be hit because of the 15 per cent 
tax on the foreign exchange used. I am very 
sorry so say that these people are objecting to 
this kind of taxation just for the sake of 
objection. I would like to ask, without going 
into details, against the total amount or value 
of exports, how much money is spent. . .  
(Time bell rings) 
 on  foreign travel and how much of 
the tax is on such travel now? It will not be 
even one per cent and it is very insignificant. 
So I do not think that this is going to affect 
our exports, but this will go a long way in 
reducing unnecessary visits by people outside 
the country. Thank you very much, Sir. 

THE       VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL); Now, Mr. 
Vithalbhai Motiram. 
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THE      VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL). You can 
continue tomorrow. The House is adiourned 
till  11.00 A.M. 

The House then adjourned at one 
minute past six of the clock till 
eleven of the clock on Wednesday, 
tho 11th March, 1987. 
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